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I request that the Central Silk Board 
a n y  be pleased to  a llot sufficient funds 
for the above improvement of sericulture.

t
[l^anslatlon]

(f ill)  Need to start new trains from Kanpur 
to Bombay. and Delhi and Lucknow 
and also incrc isc the reservation quota 
for Kanpur in Rajdbani F x p e m

SH RI JAGDISH AWASTHI (Bilhaur) ; 
Mr. Deputy Speaker, Sir, I would like to 
draw the attention of the Government to 
the following matter under Rule 377 :

Kanpur m etropolis is a prom inent indu-
strial and trade centre of north India where 
t housands of passengers have to face 
sc veral difficulties for going to Bombay, 
D elhi and Lucknow by rail. Therefore, 
o ne  new train each should be started from 
K anpur to Bombay and Delhi. It is also 
necessary to start a fast train for Lucknow 
in the  morning. In 91 and 92 Prayagrrj 
Express train going to Delhi, extra berths 
should be provided in air-conditioned, first 
class and second sleepers or an additional 
second class coach should be attached from 
Kanpur. The quota c f  seats in Rajdhani 
Express for Delhi and Howrah should be 
increased.

12.31 tars.

DEM ANDS FOR GRANTS (General), 
1986-87—Coaid.

Ministry of Petrolc in and Natural Gas

[English]

MR. DEPUTY SPEAKER : The
House will now take up discussion and 
voting on Demand No. 76 relating 
to the Ministry of Petroleum and 
N atural G as for which 6 hours have 
been allotted. Hon. Members present in the 
House whose cut m otions to the Demand 
for G rant have been circulated may, if they 
desire to move their cut m otions, send slips 
to the Table within 15 m inutes indicating 
the serial numbers of the cut motions they 
would like to move. Those cut motions 
only will be treated as moved. A list show-
ing the serial numbers of cut m otions 
treated as moved will be put up on the 
Notice Board shortly. In case any Mem-
ber finds any discrepancy in the list, he 
may kindly bring it to the notice of the 
Officer at the Table without delay.

Motion moved :

“ That the respective sums not exceeding 
the amounts on Revenue Account and 
Capital Account shown in the fourth 
column of the Older Paper be granted 
to the President out of the Consoli-
dated Fund of India to complete the 
sums necessary to defray the charges 
that will come in course of 
payment during the year ending 
31st day of March, 1987 in respect 
of the heads of Demands entered in 
the seeond column thereof against 
Demand No. 76. relating to the M inis-
try of Petroleum and Natural Gas.*'

Demand for Grant (General) 1986-87 In respect of Ministry of Petro'eum 
ar.d Natural Gas sobmitted to the vote of Lok Sabha

No. of Name of Demand Amount o f Demand for Grant Amount of Dem- 
Demand on account voted by the House and for Grant

on 13th March, 1986 submitted to the
vote o f the House

1 2 3 ~ 4

Revenue Capital Revenue Capital 
Rs. Rs. Rs. Rs.

MINISTRY OF PETROLEUM 
AND NATURAL GAS
76. Ministry of Petroleum and

Natural Gas 21,38,000 1,26,30,79,000 1,06,94,000 2,13,22,94,000
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DR. G. VIJAYA RAMA RAO (Siddi- 
pet) : Mr. Deputy Speaker, Sir, 1 am very 
thankful to you for giving me this oppor-
tunity to speak. 1 rise to op,)os: the 
Demands for Grants undar the control of 
the Ministry of Petroleum and Natural 
Gas.

Sir, in our country  we have g->t a 
highly anomalous situation in the field of 
crude oil including petroleum, natural gis 
and other related products and hydro-car-
bons. The Ministry of Petroleum is 
responsible for exploration, production, 
import and export of oil, petroleum pro-
ducts, natural gas, refining, distribution and 
marketing of petroleum products and adm i-
nistration of petro-chemical industries in 
the country.

The oil companies like ONGC, Oil 
India Ltd. and others are trailing behind 
the exploratory work when compared to 
their counterparts in other countries. In 
the last 3 years we have spent nearly Rs.
1,000 crores on exploration. There has been 
a severe shortfall in reaching the targets by 
some of the Oil companies. F o r Oil India 
Ltd. the shortfall in crude oil is 90 per cent 
There is 69 per cent shortfall for drilling 
meatrcagc. Presently 53 rigs are in opera-
tion for exploratory work. For the entire 
7ih Plan, there is a proposal for seismic 
work of about 29,000 line kilometres and 
also to drill 12 wells. But 1 doubt whether 
the Oil Companies will com ; up to the 
expectations of the public.

Sir, the ONGC has got its headquarters 
in Bombay and they arc not in a position 
to m onitor all the exploratory work th rou-
ghout the country. So, I want to make a 
suggestion in this respect. 1 wish to sug-
gest that ONGC has to b<* split up into 5 
parts—one part south-east, one part *ouih- 
west and one part north side and the 
remaicing two parts, north-east and north- 

'west so that continuously they can monitor 
the exploration of oil throughout the 
country.

Sir, in our country, the consumption of 
petroleum products is increasing day by day. 
Jn 1983-84 it was 3.4 per cent and in 
1984-85 it was 7.4 per cent and in 1985-86 
it is 6 5 per cent. Compared to 1983-84, it 
is almost doubled now—the demand is 
almost doubled, but the productiQn 9 f

crude oil and the production o f  other 
petroleum chsm iciU  is not that much.

Here I would like to m ention the 
yearwiss production of crude oil. In 1982- 
83 the production of crudc oil was 21.06 
m illion tonnes, in 1984-85 it was 
28.99 million tonnes and in 1985-&6 
it is 29.94 m illion tonnes. But the demand 
for crude oil is more. In 1982-83 it was 
37.26 million tonnes, in 1983-84 it was 38.53 
million tonnes and in 1984-85 it was 41.39 
million tonnes. And there has been a big 
shortfall from the beginning. It is ranging 
from 16.2 million tonnes to 12.40 m illion 
tonnes from 1982 83 to 1984-85. So, in 
order to m.*et the shortfall every year we 
are im porting the crude oil from other 
countries. In 1986-87 we are likely to 
import 15 6 million tonnes of crude oil. In 
1985 the import was 13.8 million tonnes 
and in 1984 it was 15.9 million tonnes. So, 
to avoid this im portation from other coun-
tries, to save foreign exchange, we have to 
improve our production of crude oil in our 
coun'.ry.

Sir, the latest technology for exploration 
of oil is not there in our cot ntry. In other 
countries some advanced technology like 
transitional drilling is picctiscd whereas in 
India it is not being practised 1 ike this, 
if you go on importing the c ru J j >il fro.n 

other countries, we w.II los* the in ) icy from 
our count]y. For that we have to make 
some alternative arrang:m ent in rjspect of 
crude o il. In other countries those people 
are using 20 per cent ethyl alcohol and 
methyl alcohol in vehicles for trans-
portation whereas it is not being used in 
our country, and the same issue was raised 
in both Houses several times. Bat the 
Ministry of Petroleum has not taken this 
point into account. Like that, th : liquid 
petroleum which is also available from the 
natural gas also can be substituted for 
petroleum. So, the am ount of light spirit, 
that is, petroleum, we get out of either 
indigenous crude oil or imported crude oil 
is nearly 10 million tonnes. Out of ihat 10 
million tonnes, only 4 5 million tonnes of 
petroleum is being converted for public use 
and 6.5 million tonnes of petroleum is 
being diverted for making naptha and other 
fertilisers at a lower cost. So, the high 
price of petrol lead to greater demand for 
diesel among the public. If you keep the 
prices of petrol at a lower level, there will
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be better utilisation of all available petro-
leum products in the country and this would 
lead to les9er consum ption o f diesel. Like 
that, we can avoid im port o f diesel and we 
can save foreign exchange money which is 
flowing out from our country. Therefore,
I do not know the reason why the Petroleum 
Ministry has increased the rates o f petro-
leum products two months back.

There has been no sincere effort to 
mobilise resources like natural gas. liquid 
petroleum gas. We have got plenty of 
natural gas in our country. About Rs. 1.2 
crores worth of natural gas is being flared 
up every day. This natural gas is not being 
taken out and properly used. This natural 
gas can b ? converted into liquid petroleum 
at low prices This LPG can be substituted 
in a  number of ways where we use petrol 
and diesel. We have got abundant resources 
of liquid netroleum gas in our country. But 
there is some inadequacy in bottling the 
liquid petroleum gas, in distributing the 
LPG. We have got abundant infrastructure 
for empty cylinder making, We have a 
number of people who are crying in the 
market for LPG connection. But we are 
not able to collect the natural gas and 
bottle the natural gas and distribute the 
natural gas to the needy persons.

The natural gas can also be used for 
transportation in the form of LPG. In 
other countries, LPG. is being used for 
transportation and in automobiles In India 
the Pallavan Transport Corporation and 
Thandai Periyer T ransport C orporation 
people in Madras have already conducted 
extensive tests for use o f LPG in autom o-
biles and they succeeded. It requires only 
transitional kit and the shape or model of 
the engine need no t be changed. Simply 
with the transitional kit, we can use LPG 
for vehicles and you can save money in 
crores of rupees. Therefore we can advocate 
use of LPG in all Transport Corporations.
In this way we can save plenty of diesel 
and petrol. LPG can also be used as fuel 
in industries, for metal cutting, for 
furnaces, in place of diesel, and for running 
generators. LPG can be used in many other 
ways.

But there is some problem with the 
bottling of LPG. Ordinarily it takes three 
to  five years to  set up a b o ttlin g  p lant. We

do not have sufficient bottling plants with 
the oil companies. There are various 

advantages for starting many bottling plants 
I w^uld request the hon M inister to start 
some more bottling units either from the’ 
Government side or from the private sector 
side so that, we can make use of LPG to 
the maximum.

The Liquid Petroleum G a s 'o f  14.2 k.g. 
contents in a cylinder costs only Rs. 8 per 
cylinder. But you charge somewhere around 
Rs 58. The rest o f the amount is only for 
filling and transportation. Please see. how 
much cheap the Liquid Petroleum Gas is. 
Therefore, it is absolutely necessary to 
have a separate, single corporation for all 
LPG operations which alone would ensure 
speedy development in this vital field. The 
existing LPG. dealers and outlets in the 
countrv are confined onlv to urban areas. 
Most of the rural areas have been negle-
cted The rural are^s and towns having a 
population of 20,000 or 50.000 are still 
waitng for LPG connection. The existing 
outlets are also not working up to the 
mark If  you substitute LPG for petrol and 
diesel, in a proper manner, we can save 
money and energv in both urban and rural 
areas. We can also save forest wealth. We 
can save other energy also.

With these words. I thank you for 
giving me this opportunity.

SHRI P.C. SETHI (Indore) : Mr. 
Deputy-Speaker. Sir, I am thankful to you 
for giving the floor o f the House to me to 
speak on the Demands for Grants relating 
to the Ministry of Petroleum.

Sir, this particular subject has assumed 
great importance in view of the fact that the 
world prices of crude oil have come down 
sufficiently and secondly because the 
consumption of the petroleum products in 
the developed countries has come down in 

r 1984-85 almost to the level of 1980. It is 
f true that ours is a developing country and 
’'therefore, the demand for petroleum 
" products, whether it is petrol or diesel or 
r LPG or Naptha etc, is going to be more. 
r And, therefore, this subject assume very 
r great importance for us.

Last year alone, we imported petroleum 
products in the vicinity of about Rs. 4500 
crores. In the Sixth Plan period, the crude
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oil production has increased and the oil 
India, the ONGC and the Ministry of 
Petroleum have to be thanked for this 
increased production from 10 5 million 
tonnes in 1980-81 to 28.99 million tonnes 
in 1984-85. This oil production is likely to 
be 29.94 million tonnes in 1985-86 and in 
the 7th Plan period, it is projected to 
increase to 34.53 million tonnes (in 1989-90) 
This is based on the improved recoverable 
resources of oil. We understand that 
ONGC has plans to off-shore drilling in 
Bomby High and there is also discovery of 
oil in Gandhar oil fields. But apart from 
that, the actual production in 1989-90 could 
be even higher. ONGC and Oil India seem 
to have therefore done well and they need 
to be encouraged.

However, with the steep fall in the 
price of crude oil, the Government needs 
to examine to what extent, the im ports 
could be stepped up and our crude oil kept 
in the ground provided, it is economical to 
do so It is well-known that the deposits in 
our country are limited and we are 
draining out the oil. W e have not been 
able to find new resources and in this 
context, particularly I would like to invite 
the attention of the Petroleum Minister 
to the exercise which is going on for 
allotting certain areas for finding out 
whether oil could bs available and also for 
exploration as some attempts have been 
made in the past also. Some companies did 
come but they have gone back. So, this 
particular aspect assumes very great impor-
tance and we should again start negotiations 
with these foreign oil companies and they 
have to be brought here on international 
terms Unless they are offered international 
terms, no oil company would be able to 
succeed and will be able to stay for long 
to  do this work and this is very important 
for us.

f The gas reserves have increased 
considerably and are almost equal to that 
o f oil. We must make the best use of these 
results because gas cannot be exported. We, 
particularly in India, are not in a position 
to export it. Government should reconsider 
keeping gas only for the fertiliser plants 
and I would recommend that for a period 
of 30 years, it should be enough if gas 
reserves are earmarked for fertiliser plants

for the next two decades or three decades 
find whatever remaining part o f gas 
remains, that has to be carefully used for 
power generation becausc the plants set up 
on gas are comparatively cheaper. They can 
be set up in a comparatively less period 
and, therefore, it would be much useful if 
we utilise this extra gas for the generation 
of power. Not only a gas power station 
cosfs much less than the coalbascd power 
station but it is also very efficient and can 
be set up in half the time period as 
compared to a coal power based station. 
Moreover, we need not worry in this regard 
because, according to experts, there will be 
plenty of gas to be found in this country. 
I welcome the initiative of the Government 
to set up GAIL in this respect. Apart from 
concentrating on the construction of the 
HBJ pipeline which 1 feel should be expe-
dited and the Government must make up 
its mind where it is to be given but it 
should be expedited. This is my earnest 
appeal.

So GAIL should also build up expertise 
in transportation and uiliisation of gas. U n-
less advanced planning is dons in this regard, 
we may be repaating the history, in not 
utilising gas for long periods after it has 
been discovered. Government may also 
consider importing LNG and LPG wherever 
it is very economical than importing oil 
products. With the changing world oil 
scenario, all options should be explored.

The demend for petroleum products has 
increased from 30.90 million tonnes in 1980-81 
to 38.63 million tonnes in 1984 85. Consum-
ption of petroleum products was kept under 
control during the Sixth Plan period 
achieving a growth-rate of slightly over 6% 
per annum as compared to the target of 9% 
per annum. However, the consum ption is 
likely to be 40 m illion tonnes in 1985-86 a 
little more than what it has been targeted 
and according to the Seventh Plan, it is 
cxpected to go up to 52.67 million tonnes 
in 1989-90, the remaining year of the 
Seventh Plan. Our consumption of petro-
leum products is a fraction of what is 
consumed in the developed countries. It is 
therefore bound to increase. What is more 
im portant is that we should ensure that 
petroleum products are consumed efficiently 
and economically. Petroleum  Conservation f 
Research Association has been doing a very
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good job  but much more needs to  be done 
in th is direction.

I strongly feel that Energy Audit should 
be introduced in all m ajor oi] consuming 
units. After Energy Audit, a scheme should 
be drawn up for producing oil consum ption 
and the cousumer should be provided with 
all facilities, technical and financial, to 
implement the recommendations. Unless 

unit-wise approach is adopted, we are not 
likely to make significant progress and, in 
fac t, the oil intensity o f the economy may 
increase. It is better to introduce appro-
priate energy saving measures right now 
rather than later when considerable 
expansion of our economy would have taken 
place.

There has been a considerable increase 
in the consum ption of middle distillates i.e. 
kerosene and diesel. In so far as kerosene 
is concerned, it is used either for cooking 
or lighting. The use of kerosene can be 
considerably expanded for cooking provided 
we introduce improved kerosene stoves on 
a mass scale. If  necessary, these should 
be subsidised. As regards use of kerosene 
for lighting, particularly in the rural areas, 
this will continue till we are able to elec-
trify the households in rurnl areas. But 
simultaneously we should mount up 
research on improving kerosene lanterns so 
that the efficiency in the use of kerosene 
can be considerably increased.

In regard to diesel which is mainly 
used in irrigation pump sets and for trans-
port, we have over 4 million irrigation 
pump sets in our country and with a small 
investment, conservation of diesel oil to 
the extent o f  20 to 30 per cent is possible 
according to experts. Here again there is 
one point to be considered. The Petroleum 
Ministry has been considering it since long 
but they have not succeded. The consump-
tion of kerosene is increasing much more 
because kerosene is being mixed with diesel. 
Therefore, the consumption of kerosene is 
much more. There was an attem pt to 
introduce a colour in kerosene but that 
attempt has not succeeded. Therefore, 
something should be done in this regard 
and the only point appears possible is that 
the price o f diesel should be brought at 
parity with kerosene which may help in

preventing kerosene being mixed up with 
diesel. This mixing also produces a lot of 
smoke which is hazardous to our health. 
Theerfore, this is another important aspect 
on which the Government should concen-
trate. While I am saying that it should be 
brought at parity, it will be difficult to 
lower the price of diesel. At the same 
time kerosene is used by the poorest of 
the poor and, therefore, a much higher 
increase in the price of kerosene would 
also not be possible. Therefore, this is an 
exercise which has to be done by scientific 
research in consultation with the experts.

Similarly, with improved driving and 
m ainterance practices savings o f 10 to 15 
per cent is possible in transport trucks. 
As in the developed countries we should 
also look into the other aspects such as body 
of the truck, improved engine, improved 
battery and improved tyres which, if achi-
eved, could result in substantial savings I 
am aware that some of the countries use coal 
also for this purpose. We have got a lo t 
of coal reserves in our country and whether 
this is possible and economical is another 
pertinent question which the Petroleum 
Ministry can examine. T do not think it 
would be asking too much if time-bound 
targets are fixed for achieving improve-
ments in this regard.

There is a proposal to construct a 
refinery at Karnal and Mangalore. This 
should be pursued vigorously. With the 
fall in the price of crude oil I understand 
that the economics of refining has impro-
ved. Simultaneously Government should 
take measures f, to  implement low cost 
refinery expansion projects.

All over the world considerable achieve-
ments have been made in the efficient 
working of the refineries. We should also 
study these practices and run our refineries 

tas efficiently as possible, particularly from 
the energy angle becausc I am aware of the 

sfact that a lot of money is wasted in the 
distillates.

,-jj
1V00 hrs.

Therefore, if the working of the refi-
neries is improved, we can make substantial 
progress in this connection. Ours is a vast 
country with low level of petroleum
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consumption. A9 mentioned by me, this 
is bound to increase. It would, therefore, 
be necessary to review our marketing 
practices so that the expanded market can 
be serviced at minimum cost. 1 would 
specially mention, in this connection about 
marketing of LPG, a substitute for kerosene 
as a medium for cooking owing to the 
vastly improved availability c f  gas. 1 
understand, the Petroleum Ministry ha9 
plans to step up significantly its enrolment 
plan for new consumers. In the next 5 
years, it would be possible, I am told, to 
enroll as many as two million customers 
every year. These figures have to be 
checked up.

LPG being most hazardous product to 
be marketed, deserves special attention. 
Keeping in view the enormity of the pro-
blem and also the safety angle, I would 
like to suggest that the Government should 
now think of setting up as suggested by the 
previous speaker also a separate Corpora-
tion for marketing of LPG. Should that 
not be possible, a special division should 
be created in each of the oil companies to 
deal with the m arketing of LPG.

Another im portant point that I should 
like to mention here, before I conclude, 
is regarding selection of petroleum product 
dealers, notably LPG dealers. On account 
o f faulty terms and conditions and methods 
o f selection, I have come to know that there 
has been a spurt in btnami dealership. 
Government would do well to undertake 
urgently a review of the present system of 
appointm ent of dealers. Although now 
it is being done by a Committee where a 
judge presides over it, even then to give 
LPG dealership to persons, a minimum 
investment of Rs. two to three lakhs is 
necessary, either promised by Government 
or financial agencies. So. one is bound to 
have benami transaction. Therefore this 
aspect has (o be looked into. Ministry of 
Finance should be approached so that 
certain weaker sections of the people have 
to  be helped by giving LPG dealership. 
Also, proper financial arrangement for 
them should be made available so that 
benami transactions do not take place. I 
hope the Petroleum Minister would do well 
under the stewardship of hon. Minister 
Shri Chandra Shekhar Singh who  ̂has a

long experience in administration even as 
a Chief Minister and also Minister of
various departments here. I wish him
speedy progress in this Departm ent.

[Translation]

SHRI ANOOPCHAND SHAH (Bombay 
N orth) : Mr. Deputy Speaker, Sir, I rise 
to support the demands of the M inistry of 
Petroleum  and Natural Gas. While doing
so, I would like to submit to  the hon. 
M inister particularly about the arrange-
ments for distribution of LPG. At present 
gas is availabie in our country in plenty. 
Although the installed capacity o f the gas 
cylinder manufacturing units in our country 
is more than our requirements yet the wait-
ing list for gas connections is quite long. 
We are not able to provide gas connections 
promptly to the people in the waiting list. 
There is only one reason for that and that 
is that the capacity of our existing bottling 
plants is far less Than the availability of 
gas and production capacity of gas cylin-
ders Therefore, if you want that the 
people in the  country may get gas connec-
tions on demand, then  you w«ll have to 
increase the present bottling plant capacity 
and set up new boltling plants. I f  we do 
this, we shall be a b le  to rcduce the waiting 
list to a large  ex ten t .

So far as LPG distribution system and 
marketing is concerncd, the hon. Members 
who spoke before me have rightly said that 
you should constitute a separate corpora-
tion for marketing of LPG. Unless you 
do this, the lacunae in the present system 
cannot be removed. Our distribuion 
system involves oil companies, distributors 
and consumers and the distributors work 
as a link between the oil companies and 
the consumers. So far as the distribution 
agencies are concerned, a survey abou' the 
present dealers should be conducted. 1 do 
not want to make allegations against any 
one but these agencies have mostly been 
given to the big people or to their relatives. 
Benamt dealerships are in existence on a 
large scale at present. Shri Sethi has 
correctly said that if you keep in mind the 
investment to be made and the bank inter-
est on it, then no wise man would like to 
come forward to have dealership but even 
then we find that a large number of people 
are coming forward to obtain dealership
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agencics, For one agency, scores of applica-
tions are received The reason is that there 
are ‘benami* deallrships and malpractices 
are indulged in on a large scale in this 
business.

On the other hand, if you look at the 
commission given lo the dealers you will 
find that there has been no increase in 
the commission since 1960, Even then
scores of applications are received for
dealership. Therefore, to improve the
situation you will have to bring changes in 
the system and consider about the ‘benami* 
dealerships or agencics.

Now I want to draw your a ttention 
towards distribution of kerosene in Maha-
rashtra State. In Bombay City, kerosene is 
distributed exclusively through rationing. 
Eailier there us:d to be blackmarketing in 
its distribution but then we took a decision 
some time ago that by resorting to equalis-
ation of bulk dealers we shall put ceiling 
of 250 kilo litres. At that time some 
employees of bulk dealers came and stated 
that if a ceiling of 250 kilo litres was fixed 
after resorting to equalisation of bulk 
dealers, then what would happen to them 
because our Government and the Ministry 
of Petroleum  had promised to them that if 
the employees of the bulk de.ilers formed a 
cooperative society, they would be 
given kerosene distribution agency out-of-
tu rn , without adhering to the fixed norms. 
But when those employees after forming a 
socicty came to you, they were asked to 
apply after the advertisement appeared in 
the papers and told that their case would 
be considered for the allotm ent of an 
agency as per the norms.

I want to say th a t—

[English]

—it was the commitment of the Govern-
ment, it was the commitment of the 
Petroleum Ministry to give them dealership 
as they were losing their jobs after a 
number of years.

[Translation]

The people who had served for 40 to 50 
years with the bulk dealers were losing 
their jobs and you had promised for such 
society but you did not fulfill your promise.

Therefore, 1 hope that the Petroleum 
Min istor will consider this issue.

Along with this, I would like to say 
something about the increase in the 
adm inistrative prices of the petroleum  
products and then conclude. You have 
increased the prices of petrol, LPG and 
diesel and to rationale that you have given 
for it is that by increasing these prices you 
want to reduce the consum ption of these 
items. But my submission is that this step 
is not going to help in bringing down their 
consumption because the maximum 
consumption of petrol and diesel is done 
by the Government officers’ vehicles. You 
should look into that. You should see how 
many vehicles are plying. If you really 
want to bring down the consumption of 
petrol, then you will have to decide that on 
a certain day—

[English]

—private cars will not bs on the roads. 

[Translation]

On a certain day—

[English]

—certain other vehicles will not be on 
the roads.

[Translation]

If you try to do this then only the 
consumption of the petroleum products will 
come down. Besides, you will have to fix 
a monthly quota of petrol and diesel for 
Government departments, corporations and 
public undertakings and they will have to  
be asked to consume only that much quan-
tity. Only then there can be a possibility 
of reduction in the cousumption of these 
products. Now-a-days you can see that the 
vehicles are being used for the families o f  
the Government officials. If  this is stopped, 
the Government expenditure will also come 
down and, at the same time, consumption 
will also be reduccd. This is what I cxpect.

Sir, in the end I would like to  reiterate 
that LPG marketing system has expanded 
very much and keeping this in view you 
will have to create a separate corporation 
for the purpose.

[English]

SHRI R.P. DAS (fCrishnagdr) ; Sir, my 
good friend Shri P. C. Sethi was a Minister
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of the Petroleum Departm snt some year9 
ago. He had much experience about the 
uses and abuses of kerosene Therefore, he 
suggested that some sort of parity should 
be established between the prices of diesel 
and that of kerosene, although he himself 
refuted the same argument by saying that 
it, could not be done because the prices o f all 
commodities were going up and the diesel 
prices were also going up. Therefore, this 
suggestion should not be considered at all. 
It is not at all a good suggestion. It will 
only put the poprer people to m jch  n u re  
sufferings.

But the other suggestion about having 
the crude oil imported should be given due 
weight. Because the price o f crude oil in 
the international market is going down. 
Most probably it has gone down to the 
level of ten dollars per barrel or u might 
go to that level within a short time. 
Therefore, the suggestion of im p jn iag  
crude oil may b i again ihou jh i of a the 
very precious fuel should b~ conserved for 
future use. Some thought saould bz given 
to this suggetion.

Yesterday our hon. Minister stated 
that the import of curde oil has bsen 
eliminated from the import list Therefore, 
1 don 't know whether the import of curde 
oil will again be given priority over other 
things.

But, Sir, you know there is a gap bet-
ween the supply and deipand of the petro-
leum products. The demand of ihe products 
is about 40 million tonnes and the supply 
is not more than 30 million tonnes. So, 
there is a gap of 10 million tonnes. Even 
at the end of the Seventh Five Year Plan 
this gap will remain the same. There is 
need of bridging the gap between the 
demand the supply. There are two courses 
•toft for the Government to bridge this gap, 
One js  to increase the crude import. The 
second is to explore other oil bearing areas 
for further production of crude in the 
country. As far as I understand Govern-
ment has allocated nearly Rs. 12,0JO crores 
for exploration. I am in favour of explo-

r a t i o n  of oil both off-shore and on-shore 
but 1 would like to know the exact amount 
that has been allocated for exploration of 
oil in different parts of the country includ-
ing the North-Eastern and Eastern parts of 
the country, H on’ble Minister may be

knowing that some places are being drilled 
for the last 10 years in West Bengal namely 
near D iamond H arbour and Canning, It is 
not surprising that drilling is going on 
there for the last 10 years. Nobody knows 
why it has been taking such a long time. 
Either it should have been abandoned or 
Government should h ive told the people  
something positive.

13 17 hrs.

[SHRI ZALNUL BASHER in the Chair]

During 1980-85 drilling has been done 
at Andamans, Cauvery-GoJavari b a sin , 
Rajasthan, Nagaland and other places but 
commercial production h is  not yet been 
ensured from those places W h it are the 
reasons for this failure ? Som : more effort 

-should be put for exploration of oil in 
those areas.

Sir, the consum ption rate is very high 
and the consum ption of petroleum and 
petroleum products will also be higher in 
the coming days. The gap between consum -
ption and indigenous production of crude 
is such that the very idea of self-sufficiency 
in oil will not get fulfilled. Therefore, 
Government has to find out some means so 
that self-sufficiency in oil is m aintained. 
The import of crude oil should b« kept 
at a particular level and sec that the rate 
of consum ption does not go beyond a 
particular level.

Now, I would like to say a word abou  t 
refineries. The refining capacity in the 
country has gone up to 45 m illion tonnes 
but we have only 30 million tonnes of 
crude oil indigenously produced, Therefore, 
a large part of refining capacity will remain 
unutilised in the country for a long time 
unless ONGC could find oil in different 
parts of the country. 1 would like to know 

why 10 percent cut in the Haldia refinery 
has been ordered.

Now, Sir, let me deal with a different 
problem of Haldia Refinery. There is a 
feeling among the workers that an order 
regarding ten percent cut in the total 
production has been issued to the Haldia 
Refinery. I would like to know from  the 
hon’ble M inister whether such an order was 
issued and if so, the reasons ?

I would now like to m ention about the 
LPG connections. About one crore connec-
tions have already b ten  given to  in
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different parts of the country, I woud also 
like to give a few figures about that. 
Orissa, Bihar, West Bengal and Assam all 
together have not been given more than 
1.50 lakh connections during the year 1985- 
86. But on the other hand, both G ujarat 
and M aharashtra alone have got about 3.5 
lakh connections during that period. This 
part of the country, is being neglected In 
th is respect. 1 would, therefore, request the 
M inister to see that more LPG connections 
are allocated for this area ; particularly  
Calcutta and the district towns should be 
given priority. Calcutta is one of the 
m etropolitan cities and it should have been 
given more connections. On the other hand, 
Delhi got about sixty to seventy thousand 
connections last year. Greater C alcutta 
which comprises of 67 municipalities is 
longer than Delhi. I would therefore, 
impress upon the Government that more 
gas connections should be given to these 
areas.

13 .2  lirs.

[SH KIM ATI BAS AVAR AJESWARI 
in the Choir J

Now, Sir, let me point out further, 
that ONGC and OIL do not have any 
competitors in this country. They enjoy 
monopoly in this business and that m ono-
poly leads them to complacency and which 
is one of the causes of high prices of their 
end products. Why should not the compa-
nies follow the international oil companies 
in the matter of efficient functioning. Why 
should not they keep in mind the perfor-
mance of their counterparts elsewhere. 
Therefore, the Minister may kindly look 
into this aspect of the problem so that the 
performance of these oil companies may 
improve in the cjm ing years.

Before I couclude, Sir, 1 would like to 
mention that keroserie which has been 
allocated for West Bengal is much less than 
the requirements of the State. The require-
ment o f this commodity for the State is 
about one lakh litres per m onth. To meet 
its requirements, more allocation of kero-
sene should be made to the State of West 
Bengal.

Before 1 conclude may 1 ask the hon'ble 
Minister the fate of one man committee 
which was set up under the charge of Shri 
B.C. M athur to evolve some principles to 
be tollowed for allocation o f kerosene to

the States and 1 would also like to know 
the recommendations of this one-man- 
committee and whether these recommenda-
tions have been considered by the 
Government ? W ith these words, I thank 
you .

[Translation] ^

SHRI VIRDH1 CHANDER JAIN 
(Barmer) : Mr. Chairm an, Sir, I rise to 
support the demands for grants o f the 
Ministry of Petroleum and Natural Gas. 
It is one of the greatest challenge before us 
as to how we can achieve self sufficiency in 
the m atter of petroleum and gas. After 
going through the document of the Seventh 
Five Year Plan. I have come to know that 
we cannot achieve self-sufficiency in this 
field during the Seventh Five Year Plan. 
It is also clear that although ws are increa-
sing the production yet we have totally 
failed in curtailing the consumption of 
these items. The growth rate of consump-
tion during the Sixth Five Year Plan was 
5.3 per cent whereas growth rate o f 
consumption during the Seventh Five Year 

 ̂Plan would be 6 4 per cent. The most 
important question before us is that how 
we should control our consumption. We 
have recently raised the prices of patrol and 
diesel and the particular plea given for that 
is that our aim is to curtail the consump-
tion of these items. If this is the object o f 
raising the prices then, though the people 
are not satisfied about the prices, yet we 
would try to satisfy them. But the steps or 
the measures which the Government are 
taking are not such as would curtail the 
consumption.

In this connection I would like to sub-
mit that thousands of diesel pumps are 
being operated for irrigation purposes and 
if stable supply of* electricity is ensured 
then the consumption o f diesel could be 
reduced. Similarly, captive power genera-
tion units are being operated in which 
diesel is consumed and if stable supply o f 
electricity is ensured and if industrial units 
are operated with electricity, a lot of dieael 
could be saved.

Secondly, as Sethi Saheb has just now 
stated :

[English]

“ Consumption can be kept under 
control and transport trucks, kerosene

jJ
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lanterns and stoves provide scope for in-
crease in efficiency.*'

[Translation]

In addition to this, more steps are 
required to h i  taken to achieve sclf-suffl- 
ciency in the oil sector. Facility of loan 
is available to the people for purchase of 
scootcrs. This facility of loan should be 
restricted and LDCs, UDCs could be asked 
to use cyclcs. If iho poor people can make 
extensive use of cycles, why should the use 
pf cycles be not cneoura:*;d then ? At 
present our industry is producing a large 
numb;! of scooters, In its place our indus-
try should produce more cyclcs. Also, s^me 
restrictions should be impawd on the 
Ministers and oflfiees and a limit for con-
sumption of petrol and diesel should be 
fixed for them.

A committee to ch:ck wasteful evpsadi- 
ture has been set up in each State. That 
committee is aUo not d ^ in j any wurk in 
this direction.

Similarly, we should make efforts to 
curtail the wasteful expenditure of the Stale 
Governments and the Central Government 
because there is a lot of misuse of oil. 
I would also like to submit that 
the use of Government vehicles 

for private purpose by the Government 
servants or Ministers should be considsied 
crime. This crimc should be treated as a 
congnisable and non-bailable offence. If 
a person uses public property for his per-
sonal ends, it should be considered a very 
serious crime. Then only such a tendency 
could be checked.

Then, I have also seen that the drivers 
working in the armed forces pilfer petrol 
and diesel of their vehicles and sell them to 
other people. Similarly, drivers in various 
Government offices and public undertakings 
also pilfer diesel and petrol. There is an 
urgent need to check this evil. If you take 
such stringent steps, only then you would be 
able to reduce the consumption of petro-
leum products.

Now I would like to draw the a tten tion  
of the hon. M inister towards certain pro-
blems of my area. ONGC and Oil India 
Ltd. are functioning in the desert areas of 
Rajasthan. 28,600 sq. km s. of area falls in 
the jurisdiction of Oil India Ltd. which

covers the areas o f Jaiselm er, Ganga Nagar 
and Bikaner. In these areas, I have seen 
that very good work has been done regard-
ing seismic survery in these areas. I have 
myself visited those areas. Now the situa-
tion is that I have come to know th a t their 
budget has been curtailed. The drilling 
work should have been started there at the 
earliest but now it has been postponed till 
August and September. This work has not 
been started so far. Rigs etc. are required 
for this purpose and the then hon. M inister 
had placed orders for them on a com- 
pany in the U.S.A., but there has not been 
any progress so far in this direction. I fear 
that those orders might not have been can-
celled, What I mean to say is that when 
Shri Bahuguna was Minister of Petroleum 
all the work relating to thcs; m a;hines was 
stopped and now this work has been resu-
med after 15 years. Recently rich deposits 
of petroleum have been located a t Mari 
and Sui in Pakistan and there i* possibility 
of further deposits being located there. Our 
Chairm an, Shri Wahi has also said that 
there is possibility of deposits of 95 million 
tonnes of gas and Petroleum being found 
in this area. In the desert areas of Arab 
countries, when such a huge quantity of 
petroleum is being exploited, if petrol and 
gas is struck in this area then this area 
would make rapid progress. Therefore, there 
is an urgent need to work with full force in 
the backward areas in this regard. 1 am 
fully confident that if you make efforts and 
Oil India Ltd. w jrks with full force in com -
plete co-operation with ONGC, success can 
be achieved in this field. ONGC is using 
only one drilling machine for the last 4 or
5 years. There should be at least three or 
four machines so that work could be done 
at a faster pace. There is an urgent need to 
expedite the work there.

Thirdly, a large number of petrol pumps 
have already been opened in the country. 
Therefore, the petrol pumps should now be 
opened only where these pumps are abso-
lutely necessary. Only then the consum p-
tion of petrol and diesel could be reduced. 
Oil Selection Board has also been set up 
and as Sethi Saheb was saying proper per-
sons are unable to get the agency. As a 
sum of Rs. 2 lakhs or Rs. 3 lakhs is requi-
red for an agency, benami transactions are 
taking place. Provision has been made for 

allotm ent of agencies to the weaker sections,
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scheduled castes and unemployed graduates, 
but other people take the advantage and 
benami transactions take place. This m atter 
should be enquired into. Such benami 
transactions should be stopped and such 
agencies should be done away with. Inspite 
o f the establishm ent of Selection B oard, 
the evil of bribery is still there and this 
should also be enquired into. Some people 
take bribe and defame our Government. 
This m atter is required to be looked into.

You have released a large number of 
LPG connections during the period from 
1981-82 lo 1983-84. You will have to 
increase the number of agencies to release 
these LPG connections. It is necessary to 
release LPG connections in the desert areas 
like ours so that the use of wood as fire-
wood may be avoided We want the mini-
mum use of w ojd for burning. You release 
LPG connections on the basis of twenty 
thousand population, but for our area you 
should muke special arrangements, If you 
make arrangements for our areas, that 
would reduce the felling of trees to the 
minimum and it would beneficial specially 
for the desert areas.

One thing 1 would like to say about the 
price increase. The increase in prices has 
caused a very bad impact. At first you 
fixed the prices and later on increased the 
prices of the petroleum products by an 
ordinance. This is causing a serious set-
back to our party. The opposition parties 
arc taking undue advantage of it, Had you 
made such provisions in the budget there 
would not have been such a sharp reaction 
and opposition to it. You always adopt 
such a method which causes great set-back 
to the future of our party. Therefore, I 
request you not to resort to such m ethods 
in future to increase the prices. When you 
could save Rs. 1000 crores by purchasing 
crude, what was the necessity to increase 
the prices ? When the price of crude oil 
is coming down in the international market 

to  our advantage, then what was necessity to 
increase the prices ? There would have been 
no objection had you increased the price of 
petrol only, But with the increase of diesel 
and kerosene oil prices, our transport has 
become costlier and it is affecting the com* 
mon man. It would be better if you con-
sider this m atter and impress upon the 
Finance Ministry. It should not be made

a prestige issue, This step should be taken 
keeping in view the sentiments o f the 
people.

W ith these words, I support the demand 
for grants of the Petroleum M inistry.

[English]

SHRI SONTOSH MOHAN DBV 
(Silchar) : I rise to support the Demands
for G rants for the Petroleum Ministry. 
Assam produces crude, and there are also 
refineries which refine crude in three refi-
neries in Assam.

For the last few years when prices of 
crude oil and petroleum products are going 
up, the State of Assam as well as G ujarat 
have beer, giving several memoranda to the 
Prime Minister and to the Petroleum Mini-
ster to increase the royalty for crude oil. We 
were assured when we called on the Prime 
Minister and the Petroleum Minister in the 
past, that the crude oil royalty would be 
increased in proportion to th j crudj oil 
prices which are prevailing in the national 
and international market. Hut unfortu-
nately till today this has not been done. 
Even recently, the present Chief Minister 
of Assam in a memorandum to the Prime 
Minister has demanded that the royalty for 
the crude oil should be increased. The hon. 
Minister is here. I come from a State 
which is very much economically backward. 
Our source of income for the government is 
limited. So, crude which is a very vital pro-
duct for the country’s developmsnt and 
which is needed in the various fields is being 
produced in Assam. 1 hope our legitimate 
demand for the increase of the royalty will 
be met very soon.

In the recent Assam Accord, there was 
also an understanding, an understanding of 
memorandum that a new refinery will be 
set up in Assam. We have been hearing 
that it may be in collaboration with some 
private firm or with some interna-
tional firm or it may be in the public 
sector undertaking. Whatever might be the 
pattern of this new refinery, 1 urge upon 
the Ministry to see that this new refinery 
comes into being in the very near future.

The refineries in Assam open good avenue 
for employment of umemployed youths in the 
area, But most unfortunately there is a ten-
dency in the name of technical knowhow to 
bring people fron outside the State, Well, the 
Government of India has 'g o t a particular
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norm that under a particular type of jo b —
I ..think below Rs. 1,200/- local youths 
will be given preference. Unfortunately, 
this is not being adhered to. In certain 
posts, 1 (irmly believe, if the government 
really means business , the local yonths can 
be taken as apprentices and can be trained 
in the present refinery so that they can 

suit the ncaJ of the future job requirements. 
On the pLu that local youths are not avai-
lable witli the requisite qualifications, some-
times people are brought from outside the 
State. This practice should be stopped.
1 have written to the Pettoleum Minister. 
He was very kind enough to acknowledge 
and state that he was examining it. Here, I 
would like to put one particular instance. 
There is Notification No. 111/3/85-Rectt. 
dated 3 5 S5. by Oil «& Natural Gas Com-
mission, C dclnr Project, S ilc lu r, advertised 
for three types of jobs. In these three types 
of jobs, local you.hs—I can name—in 
Cachar—Kam aliirJu B.iattacherjse, Ronobi- 
joy Dey, Itamal Basu Roy and Krishna Das— 
they were working for the last 1 1/2 years for 
apprenticeship. But before their term is com-
pleted, people from other parts of the country 
have been brought and arc absorbed in those 
jobs ; and that creates dissatisfaction among 
the local unemployed youths. I do not want 
to make complaint against any particular 
officer or individual there b u t I would urge 
upon the Government to take special care to 
see that the guideline- w’lich is given by the 
central Petroleum Ministry to the respective 
officers is not violated thereby depriving 
the lo c i  youths of their employment 
opportunity. I have also written to the 
Petroleum and Chemicals Minister saying 
that in Cachar-Kirgim Ganj D istrict for 
the last 8-10 years drilling operation is 
being continued. But in reply to my ques-
tion in th? year 1982, it was assured that 
more rigs would be acquired for Silchar 
and Karimgaoj d istric ts .

But unfortunately, no such rigs has arriv-
ed in spite of the definite assurance of the 

Minister given on the floor of Parliament and 
when we the M ;m b;rs of Parliament relea-
sed those pioturcs published, about the 
assurance, we bccome a laughing stock 
before the general public. I fail to under- 
stand  why the country is importing petro-
leum products when there are possibilties 
of getting crud« oil in the country itself.

Is the Government so lethargic in their 
attitude, in developing the drilling in cer-
tain areas like Silchar and Karimganj dis-
tricts. I would urge upon the Government 
to kindly look into the matter and take defi-
nite steps to see that the drilling procedures 
are being processed in those districts so 
that there is no shortage of crude oil in the 
couatry, and it can be distrbuted properly. 
This will not only help the Government to 
save the foreign exchange but it will also 
help us to create more employment.

The recent price hike has been made in 
order to see that the total consumption of 
the crude oil in the country and also of the 
petroleum products which has gone in an 
extensive way, is curtailed, to save foreign 
exchange on imported crude oil or the fini-
shed products from out of the country. I 
fully appreciate the idea of the Govern-
ment.

H 3w is it that you have raised the 
petroleum prices in order to stop the misuse 
of petrol and it is an ind rejt restriction 
on the consumers. BiK, as I feel, per 
cent of Lhe petroleum consumption is by 
Government, s;mi-Government and public 
undertakings which means by raising these 
prices 60 per cent of the costs will be 
incurred by these Govern,nent scmi-Govern- 
ment and public sector undertakings, that 
is from one head of the Government you 
are taking sjrne money from one head and 
putting in another head. Your own depart-
ments of the Central and State Governments 
and the public sector undertakings are 
spending the same money. If you really 
save foreign exchange and if you are really 
spending it on petroleum products, you 
should realise th a t they are used in the 
Government departments, and public sector 
undertakings and various State organis-
ations of the country.

Another thing I  would Jike to draw  
the attention o f  the hon. M inister, that 
there is a growing demand from all over 
the country to reconsider the price of 
kerosene and products of kerosene. This 
hike in the kerosene prices effected the poor 
people of the country and those who are 
below the poverty line. Some reduction in 
the rate has been made, but that is not 
enough. At least for the development of 
the backward areas, this should be done.
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As regards the LPG, I might say, that 
in my area there are hardly three to four 
towns where there is a distributor, and as 
a result it is not reachiug all the consumers 
to the extent it is being available in other 
parts of the country. 1 will, therefore 
request the hon. Minister to please see 
that in our area in Silchar m ire  agents 
should be given outlets, and some rabre 
supplies should be given so that more 
consumers can get the benefit of LPG.

Another thing, I would like to draw 
the attention of the Minister that, in the 
speech of Shri P.C. Sethi, it was mentioned, 
when he was the Minister of Petroleum 
and Chemicals, during a Culling Attention 
motion that Assam Oil Refineries which has 
not been taken over by the Government of 
India will be futher rejuvinated. This 
partitular oil refinery should immediately be 
modernised by installing some modern 
machinery. Recently I have seen in papers 
that the present General Manager of that 
refinery has said that some positive steps 
are goint; tu be taken very shortly. 1 do not 
know how far it is c o n c d . But this refineiy, 
which is one of the oldest refineries of the 
world, needs total re-modelling, because the 
machinery which is being used there, has 
outlived its lifetime. At the same time, 
this being the oldesi refiacry of the world, 
i t was eaten ng to the needs of the country 
for ages. Why should its renovation be 
delayed 7 When you arc making new 
refineries in other parts of the country, why 
should the mother refinery not be revitalised 
and renovated 7 It is long overdue. We 
have been agitating for the last several 
years for this. The people in that part of 
the country feel that nothing is done unless 
they agitate. We always hear from the 
Central Government that for the North- 
Eastern Region there is no dearth of funds 
for economic growth or for any other pro-
ject. But when you go for the re-vitalis- 
ation o f  the re finery, setting up o f  a new 
refinery or development o f roads or any 
other project or starting of new industries, 
you get a very shabby treatment from our 
Ministries. Only yesterday, we have met 
our Prime Minister and submitted a memo-
randum for various developmental projects 
of Barrack Valley including one Central 
University. We want to show to the public 
in reality that what the Government says, 
it does that. A new Government has come 
Id Assam. Youth has taken over there.

The people have given their verdict to 
them. The economic backwardness was 
the main issue and the earlier Government, 
which was the Congress Government, was 
thrown out of power because it failed to 
meet the demand of the people there. But 
we must be able to prove that whatever 
we are saying, we are willing to implement 
that. Hence, I request the hon. Minister 
o f Petroleum that a study team must go 
from the Petroleum Ministry to make an 
indepth study about the feasibility of sett-
ing up petro-chemical basjd industries in 
that area.

The other day, one hon. Member from 
the opposition raised a very important 
question about the mis-use of gas, which 
is blown off in Assam. You are utilising 
this gas in other parts of the country. Even 
our neighbouring country  Bangladesh, is 
utilising it. This gas, if it is utilised, can 
serve .he purpose of many industries and 
can also be utilised for domes' jc purposes. 
Our tea industry is sutlering for want of 
power. Why is the ic.t indasiry nor given 
any power from gas ? In certain small 
industries it is given. But why is it not 
given on a large scale in Assam 7

Bongaigaon rcfi iery was supposed to 
undertake certain inddstries based on petro-
chemical. But unfortunately, till today, 
nothing has been done. We hear that the 
parties are not coming forward. When the 
parties are coming forward and they go to 
the Ministry, they run from pillar to past. 
This Ministry, for some reason or other, is 
discouraging entrepreneurs to take up new 
projects in Assam. W/ien an entrepreneur 
goes to the Ministry, he should be encoura-
ged. But this is not being done. This 
attitude of the Ministry must change.

Assam is producing curde oil for ages. 
But in relation to  that, the petro-based
industry in Assam has not developed. It has
developed in Gujarat, M aharashatra and 
other States. We have been told that be-
cause of the non-availability of the 
infrastructure, this is not possible. I would 
like to ask : Whose duty is it to develop 
the infrasrutcture like communication 

power, etc 7 It it ihe duty of the Assam Go-
vernment or the Central Government or the 
Transport Ministry ? If you think that raw 
materials o f various types are available in 

Assam, then I do agree that to develop this
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industry, you need power, you need 
comm unications, you need labour. We have 
got labour, we have got talent, but commu-

nications and power and other allied m atters 
are for the Central Govenment to provide. 
So, 1 request the hon. Minister to look into 
these particular m atters and see that some 
basic thurst is given in the North-Eastern 
region, especially in Assam, to develop 
petro-ch;mical based industries

In my constituency, in the Barakbally 
area, the officials who are working in ONGC 
drilling, always say that there is enough 
possibility of getting crude oil but they are 
unofficially saying that necessary infrastru-
cture is not there. They say, if you have to 
tranship heavy machinery, you have to 
come via Meghalaya. There is a road from 
Meghalaya, that is. Stiillong-Silchar Road 
but that road is full of bridges and difficult 
curvcs. So, heavy machinery cannot be 
taken easily by this road. It takes months 
to tranship anything from other parts of 
the country to this area. Therefore, Sir, 
the bridges have to be strengthened. I 
request the Petroleum Ministry to take up 
the matter with the concerned sister 
Ministries to eliminate these difficulties.

Before 1 conclude, 1 would like to say 
that the sensitive issue in our area is 
unemployment, especially in Baragbally and 
in other parts of Assam. 1 have given a 
specific example where the boys have alrea-
dy been working as Apprentices in ONGC 
in Cachhar bul even after working there 
for 12 months, they are not offered the 
posts. The candidates are brought from 
other parts of the country or fiom  other 
parts of Assam. If you bring people from 
outside, it is not desirable when local talent 
is p available. If  the local talent is not 
avialablc, then you may bring from outside; 
I do not mind that. I am not parochial in 
that sense. 1 do not say that local people 
must be taken. Bui if local talent is avail-
able, why should it bs brought from 
outside? Therefore, I request that this 
particular subject should be taken 
note of.

With these words, I support the Bill 
and the Demands for G rants of the 
Ministry of Petr -leum and thank you for 
giving me time to speak. f

SHRI V.S. KRISHNA IYER (Bangalore 
South) : Madam, Chairman, I would like 
to make a few remarks on the Demands 
for Grants of the Ministry of Petroleum 
and Natural Gas. I do agree that there has 
been a tremendous progress in the explora-
tion of oil and also in the production of 
natural gas in the recent years. I have just 
now glanced through the Report of the 
Petroleum M inister, for the year 1985-86. 
One thing which very much appealed to me 
was that the Petioleum Conservation Rese-
arch Association has done a commendable 
job . It has saved in terms of foreign 
exchange during the Sixth Plan about Rs. 
400 crores and in the Seventh Plan about 
Rs. 650 crores. Though I consider the Petro-
leum Ministry as one of the most important 
Ministries and though it has made good 
progress in the development of petroleum, 
but I fail to understand the reccnt action of 
the Government to enhance the adminis-
tered prices of the petroleum products. I 
am glad that the two members of the ruling 
p irty  who spoke just before me, also 
referred to it. The people of India have 
been taxed to the extent of nearly Rs. 1,000 
crores by the hike in petroleum products. 
It is un-understandable, particularly on the 
eve of the Budget Session. As I have said 
earlier also, this is really an affront on the 
Parliament particularly at a time when the 
international prices of crude oil are 
declining, there is absolutely no justification 
for the hike in the petroleum products. I 
also join the other friends of the ruling 
party who have just now spoken, to 
demand that the Government should 
reconsider and bring down the prices.

14.00 hrs.

It affects the common man. Because of 
the increase in the petroleum price, the 
price of every other commodity goes up in 
this country. Korosene oil is used by the 
poor people of the country. The LPG gas 
is used by every housewife, particularly in 
the urban areas. The increased price has 
affected the middle class and lower income 
group families. I am sure the Minister 
would have realised the difficulties of these 
people by now. Even in the Budget discu-
ssion many Members from both sides of 
the House have demanded that oil prices 
should be reduced. I am sure the Minister 
would consult the Prime Minister and that 
he will announce in his reply reduction in
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price—not just marginally as was done 
recently, but I do hope that he will reduce 
it quite substianialiy.

Madam, 1 rose to speak today because 
of the injustice that is being meted out to 
the Karnataka Slate even by this Ministry. 
We ors well aware that during the last 
Budget Discussion the people of Karna-
taka were assured that Mangalore Oil 
Refinery will be set up soon. But I see 
from one of the pages of the Report of the 
Ministry that the Government of fndia is 
actively exploring the possibility of setting 
up two oil refineries, one in Karnal and 
another in Mangalore in the joint sector. The 
Government has approved the proposal to 
set up a new refinery of 6 million tonne 
capacity at Karnal at a cost of Rs. 1359 
crores in the joint sector. 1 would like to 
ask the Minister why no mention is made 
about the Mangalore oil refinery in the 
Budget proposal of the Ministry. Last year 
this was assured. But not a single word is 
there in the Budget proposal of the 
Ministry or in the Demands for 
Grants. Karnataka State is thus 
being discriminated against. You know, 
Madam, what has happened to the 
Steel Plant at Vijayanagar, in your own 
constituency. We are being duped and 
cheated every year. Even in the matter of 
Railways Karnataka has got the lowest 
allocation of money. We thought that 
Petroleum Ministry at least would do some 
justice but it has not been done. 1 am 
stressing this because already an announ-
cement has been made that this refinery 
will be set up in the Joint Sector. The 
Minister very well knows that Karnataka 
has got all the infrastructure that is needed 
for the setting up of industries in the 
public sector, Pandit Nehru saw the 
facilities available in Karnataka and he 
ordered the setting up of HMT, 1TI, BEL 
and BEML there. All are in the public 
sector. The labour f r u e  in Karnataka (whe-
ther they belong to Congress or Janata or 
any other parly) aie dedicated workers ; 
you dc n’t find such people anywhere else in 
ihe countiy That is why public sector 
industries in Karnataka arc doirg veiy well 
and every one is making a profit. So, I 
urge upon the hen. Minister to make a 
favourable s'aiemcnt in this regard while 

giving his reply.

1 have got only 2 or 3 moie points.

The Govt, o f Karnataka has requested 
the Central Governm ent to assure supply o f 
diesel oil for setting up a 120 MW gas 
turbine/diesel set at Yelhanka. Only yester-
day, to a question of mine, an answer has 
been given. 1 read it out. It says

M(a) and (b) The Karnataka State 
Electricity Board has proposed to set 
up a 120 MW gas Turbine/Diesel Set at 
Yelhanka. The Petroleum Fuels requi-
red for this project has been indicated 
to be as follows :

LSHS/FO—103,240 tonnes/year

H SD —6,664 tonnes/year

(c) The Government of Karnataka has 
been informed recently that in view of 
the  foreign exchange implications of 
these products, a commitment for their 
supply cannot be made."

Why *cannot be made1. What does it 
mean 7 It means, you don 't want the 
Karnataka Government to set up a plant 
there. If you do not give diesel how can 
they set up the power plant there ? The 
Government knows fully well that Karna-
taka is passing through a very acute power 
shortage. So I demand—our hon. Chief 
Minister also has written to the hon. Mini-
ster—that the diesel required for the gas 
turbine should be supplied to Karnataka 
for setting up of a 120 MW power project.
If you cannot commit about it, then how 
can the plant come up 7 So, I demand 
that the Government of India should give 
clearance to this because by this you are 
helping the state to set up a gas Turbine 
plant.

I now come to one or two points about 
which many hon. Members have already 
said, i.e., with regard to adulteration of 
petrol. I think the hon. Minister must now 
be aware that in almost all cities wherever 
there is petrol this adulteration exists parti-
cularly mixing of kerosene and diesel with 
petrol. Even in my constituency. Bangalore 
mixing of kerosene on diesel with petrol is 
going on. This should be stopped. Strin-
gent punishment including imprisonment 
must be given to thos? indulging in this 
adulteration. Then, what is the result of 
this adulteration 7 The person who has got 
a car or scooter, his engine will be spoiled 
4uc to this mixture. This also spoils the
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environment in the society. Sop 1 urge upon 
the Minister to take it seriously.

About LPG, Madam, every Member has 
been demanding that his constituency 
should be given more connections. I know 
the number of LPG domestic users has 
crossed one crore. It shows the popularity 
of the LPG gas. Use of kerosene means it 
involves foreign exchange. So, it is very 
necessary lhat you should explore the 
possibility of producing more and more 
natural gas. Ycu have got more than one 
crore of people in the waiting list. So, I 
request the Minister to see that more and 
more natural gas is produced and supplied. 
N ot only in urban areas, but also in rural 
areas gas connections should be provided.

Another point which I would like to 
bring to the notice of the hon. Minister is 
that every day we have been seeing in the 
newspapers th a1, cylinders burst. You should 
educate the people, particularly the house-
wives, on the use of gas. Recently one 
building collapscd in Delhi aficr ihe burst 
of the cylinder. So, you should give proper 
education to the people on the use of gas 
in cylinders, (Interruptions).

With regard to kerosene I find that the 
supply of kerosene has not been unifrom 
or there is no rationale behind the allot-
ment of kerosene to various States. Very 
recently the Bangalore city was passing 
through a very sever4: kerosene crisis, peo-
ple are standing in long queues to get a 
bottle of kerosene. I know the Mathur 
Committee has been appointed to look into 
it, but 1 would request the hon. Minister 
to see that sufficient quota is given to all 
the States, particularly such of the States as 
are affected by the drought or famine. Karna-
taka is a drought affected area. So, to such 
States you should allot more quota because 
kerosene is the only fuel on which the peo-
ple depend.

14.09 hrs. i

[SHRI SHARAD DIGHE in the Chair]

Nowadays even in ihc rural areas you 
don 't get fuel and in uiban areas fuel is

alm ost equal to gold and it is very costly. 
So kerosene is the only poor m an’s energy. 
That is why I demand that more and more 
quota should be given to all the States, 
particularly of the States which are drought 
affected.

Mr. Sethi has also given very valuable 
suggestions.

Sir, I am sure that the hon. Minister 
will do justice. So far as Karnataka is con-
cerned, only two points I have mentioned 
to you. I hope the Minister will help in 
setting up the gas-turbine plants and Mang-
alore Refinery which should be started 
along with the Karnal Refinery, It is because 
both the piojects have been envisaged simu-
ltaneously. But when one has already been 
cleared, other project should have also been 
cleared, whether it is under the joint sector 
or public* sect r. The Minister has said 
that it is under the joint sector. Anyhow 
it does not matter, But you phase see that 
the project is started immediately.

Mr. Chairman, S i r , with ihese words 
and with the confidence that the hon. Minis-
ter will favourably respond to my requests,
I conclude my specch.

[Translation)

•SHRI R. JEEVARATHINAM (Arak- 
konam) : Mr. Chairman, Sir, while suppor-
ting the Demands for Gran'.s of the 
Ministry of Petroleum for the year 1986-87,
I wish to make a few suggestions for the 
hon. Minister of Petroleum.

Sir, it is no exaggeration to say that the 
activities of this ministry contribute to the 
industrial development and economic growth 
of the nation. The fuel is being supplied in 
the form of cooking gas and kerosenr to the 
middle class sections of our society and to 
the rural people. In order to ensure that the 
forests and trees, which are national assets, 
are not destroyed by the rural people for 
fuel purposes, this Ministry ensures the 
supply of kerosene throughout the country . 
The people of our country are fully aware 
of the activities of this Ministry. A major 
portion of foreign exchange is spent in the 
import of crude oil by this Ministry. When 
the administered prices of petroleum pro-
ducts weie hiked up recently by the Minis-
try, the people from all nooks and corners

•The speeph wcl b orginally delivered in Tamil-
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of the country expressed their dissatisfac-
tion. Even the better-off of our Minister of 
Finance took him to task in a Television 
interview for having increased the price of 
gas. The Government in true democratic 
sense responded to the people by reducing 
to some extent the price of petrcleum pro-
ducts

Sir, the cooking gas is a bye-product 
and there is no cost of production for 
cooking gas. The oil companies take as 
deposit a sum of Rs. 500 from each con-
sumer of LPG. A sum of Rs. 1000 crores 
is lying in deposit with the oil companies 
from 2 crorcs of consumers of LPG. The 
interest accrual on this massive money is 
not passed on to the consumer; all that is 
appropriated by the oil companies. When 
this is so, there is no plausible reason for 
raising freguently the price of LPG. This 
creates dissatisfaction among the people. 
This should be avoided.

During the Question hour yesterday 
our Minister of Petroleum admitted that 
there is black marketing in LPG distribu-
tion The LPG dealers insist that unless the 
hot plate is purchased along with the 
cylinder the consumer will not get the gas 
connection. They make unreasonable profits 
on hot-plates. I demand that deterrent 
punishment should be given to the LPG 
dealers indulging in such malpractices. 
Here I would refer to another important 
issue also.

The oil companies should come forward 
to give LPG dealership to the freedom 
fighters and their wards. J demand that at 
least 20% of total dealership of LPG 
should be reserved for freedom fighters and 
their wards. I am myself a freedom fighter 
and I have actively participated in freedom 
struggle. I have undergone incarceration for 
two years along with our present Vice- 
President of India. I appeal to the hon. 
Minister o f Petroleum to whom I have 
writlcn a personal letter in this regard, 
besides a personal letter to our hon. Prime 
Minister also, that he should order the 
reservation of 20% LPG dealership to the 
freedom fighters and their wards.

Sir, 1 cannot acccpt the increase in the 
price of kerosene. It is (he common man*a 
fuel. The common people will be compelled 
to fell down trees and destroy the fprests

for their fuel needs. We call ourselves as 
the Government of the people. Under no 
circumstances th : price of kerosene should 
be increased. The rcccnt hike in the price 
of kerosene should a!so be brought down.

Sir, the former Minister of Petroleum 
Shri Nawal Kishore Sharma had announced 
that commercial exploitation of the oil in 
Narimanam in Thanjavur District of Tamil 
Nadu would soon start. Besides this, the 
Russian oil experts have confirmed beyond 
any doubt that Cauvery Basin is floating 
in oil. The oil exploration in Cauvery Basin 
should be intensified. Similarly, the ONGC 
experts have also announced substantial 
oil-find in Palk Straits. There also we 
should undertake oil exploration in Palk 
Straits also. In Madras we have the Madras 
Oil Refineries. I demand that a petro-
chemical industry should be started 
adjacent to Madras Oil Refineries.

In the international oil market the price 
of crude oil has declined by IS dollars a 
barrel. We are importing crude oil even 
now at the old rates because of our contra-
ctual obligations. I know that the hon. 
Minister will advance arguments against 
spot purchase of crude oil By resorting to 
spot purchase of crude oil, wc will be able 
to save at least 40% of our foreign 
exchange in the import of crude oil. This 
is accepted by the oil experts of the 
country. There will also be no need for 
increasing the price of petroleum products.

I would refer to another point here, 
besides requesting the hon. Minister to 
explore the possibility of spot purchase o f 
crude oil to meet our grou ing requirements. 
Sir, we arc taking on hire the oil rigs for our 
exploration work. The hire charges are 
really exoibitant. I understand that a sum 
of Rs. 3600, i. e. 300 dollars are paid as 
hire charges per day. You can imagine the 
foreign exchange drain involved in this. 
Two days back I came across a news item 
that the ONGC is going to buy helicopters 
from a British company and a contract has 
been signed between the Helicopter Cor-
poration of India and that British company. 
Instead of going in for Helicopters, if 
ONGC buys outright the oil rigs we will |>e 
able to save several hundreds of crores o f 
rupees In foreign exchange. You will agree 
with me that priority should be given to 
Oil rigs, rather than for helicopters. I
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demand that the hon. M inister should look 
Into this suggestion and do the needful to 
purchase oil rigs.

Before I conclude. I would like to 
point out that the agriculturists owning 
pumpsets and the fishermen owning small 
power-driven vessels are affected by the 
increase in the price of diesel oil. I suggest 
that diesel oil should be supplied at a 
subsidised rate to the agriculturists owning 
pumpsets and the fishermen having small 
power-driven boats.

I f  the Government is keen to curb the 
consumption of petroleum products, T 
would like to suggest that a quota of petrol 
and diesel should be fixed for the Central 
Government, for the Central Public Sector 
undertakings, for the State Governments 
and for the State Government undertakings. 
The Petroleum Ministry should set an 
example first for others to emulate if con-
sumption of petrol is to be reduced 
substantially. W ith these words T conclude 
my speech.

f English]

SHRI B K. GADHVI (Banaskantha) : 
Mr. Chairman, we are discussing one o f 
the very important sources of energy and, 
therefore, when we consider the demands 
for this Petroleum Ministry, we will have 
to examine the demands and also the policy 
not only from the point of view of the 
coming year but we will also have to take 
into account the importance of this source 
of energy in the human and national 
development. As the report goes, it has 
been predicted that within two decades 
perhaps this fossil mineral oil would not 
be available to the world and, therefore, 
the entire world is brooding over the 
problem as to how we can develop the 
renewable source of energy. The non- 
conventional source of energy, petroleum, 
is a very important source of energy. We 
are fortunate that in our country parti-
cularly after Assam, in Ankleswar, in 
Cambay, in Bombay High we struck good 
oil. I am very happy to note that thrust is 
being given for more exploration and 
exploitation of this mineral oil. But still 
there may be resource constraint—I admit-

But more efforts are needed because there 
are so many potential fields where even the 
survey which could have been done properly 
is yet to be done. In very many areas of 
the country seismic survey has been done, 
bu t, in my humble submission, that survey 
has not been done as accurately as it should 
have been done. Ultimately what is petro-
leum ? It is the product from the fossils 
which are lying undergrourd millions of 
years ago. It is a fossil formation. We know 
that sometimes there may be sea in some 
parts of the land. Particularly, I mention 
the Rann of Kutch. T think one or two 
wells were dug in the Rann of Kutch or in 
some parts o f Kutch, In mv district of 
Banaskantha also it is stated that many 
years ago there waR sea. Tf proper survey is 
made, I am confident that some positive 
results would have emerged.

As far as the exploration of the 
Bombay High is concerned, we know that 
it is being followed on a scientific basis. At 
the same time we cannot exploit all the 
wells. That potentiality is there. Anyway 
towards the south of the present oil field 
in Bombay High more efforts are needed 
and more wells need to be drilled. 
It is criticised by the Opposition that when 
the prices in the international m rk e t  are 
going down, we are increasing the prices, 
of our petroleum products. It may be 
because of valid reason.

Ours is a two-pronged attack on petro-
leum. One is more production and second 
is consumption. On two fronts we are 
fighting. But so far as the production side 
is concerncd apart from the explora-
tion and refinement by establishing
various refineries at various places 
of the country, the products them-
selves need to be made in such a way that 
chances o f adulteration are less. 1 would 
like to ask the hon. Minister one question. 
When we think in terms of advanced tech-
nology and research, are we not in a 
position to make a colour kerosene. A lot 
of adulteration goes on with kerosene, 
When the question of price hike in kerosene 
comes, it is said that it hits the poor man. 
But, at the same time, kerosene is also 
being used for adulteration to a large 
extent. The petrol is adulterated. Some-
times even the diesel is adulterated. And 
what are the consequences ? It 
effects the vehicles. It affects the
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efficiehcy o f the vehicles, the consumption 
o f petrol, the consumption of fuel. In that 
case, if we look to this aspect from the 
angle of the national loss or from the angle 
of cost benefit ratio, then this*adulteration 
causes a very great loss to all of us. 
Therefore, the time has come when the 
Ministry should seriously find out a way 
where one product cannot be adulterated 
with another and suitable colourisation or 
something of that sort is done.

?  .
I am surprised that our efforift with 

regard to non-conventional sources of 
energy and renewable sources of energy are 
very much less. Let us take gas. Apart 
from  petrol, that is also an energy. I am 
putting this question only because here is 
a Ministry, the Petroleum Ministry where 
there could be developed a Research and 
Development Wing which may take into 
consideration not only research on petro-
leum products but also other products 
which could be substituted for petrol, diesel 
and kerosene.

I would submit that we always try to 
import the technology from abroad for 
drilling—it may be onshore or offshore. We 
are developing our own technology, no 
doubt about it. But we accept the world 
standards and methods. We say we cannot 
expl oit oil from a particular well to the 
extent of 100 per cent. The world figure says 
it can be exploited to the extent of 60 per 
cent. Sometimes they say that it can be 
exploited to the extent of 40 per cent by the 
water injection system, by the French 
System and so many other systems. Bui 
on this front also, I think , we should have 
our own independent research machinery 
because we have seen Bombay High where 
tremendous efforts are being put in by these 
people who are on the high seas, exposed 
to all health hazards ; away from their 
families and deserve our congratulations. 
Whether they are big or small, to a large 
extent, they have brought out this country 
from the woods. Presently those people 
who are working—whether they are small or 
big, whether they are Defence Forces—their 
contribution in petroleum production is 
also note-worthy. In that case—India being 
auch a vast country, and the potentialities 
being great—I would urge that more efforts 
must be put in because of the history of 
this petroleum exploration is very curious,

Once upon a time, the Americans surveyed 
Indian shores—on-shore and off-shore—and 
they grive a report that there is n© petrol 
available. Thereafter the Russians came 
and they said petrol is available. We put 
in efforts and found that petrol was avaU 
lable. You can take the history. You have 
given contracts in the past to the persons 
of the Western countries. In half-way, they 
have thrown away the contracts and went 
out by putting in over billions o f dollar*. 
Now, from the same fields, we are getting 
petrol also. My point is that our own resea-
rch and development is a must because the 
diverse interests have also given diverg) 
reports about the availability and potenti-
alities o f these petroleum products. There-
fore, our objective is to look into this 
aspect. We should have our own decisions 
in future, which will have a great bearing 
on these aspects.

But apart from this exploration, I would 
like to ask you, have we been able to 
achieve the desired quantity of by-producta 
o f petrol ? Still a lot of things need to be 
done because by-products of petrol are also 
very equally important and not only from 
the point of view of development of small 
scale industries and other industries, but 
also from the point of view of
generating employment avenues. The more 
by-products, we produce, it is very good. 
But how many naptha crackers have we got 
in the country 7 We have got land falls 
also from where we get gas, and many
other commodities to help the fertilizer 
industry. But what is the position of our 
Gas ? Are we in a position to utilise the 
entire gas produced in this country which 
comes out from the wells and other sources? 
If we cannot, then can we afford fritter 
away our national wealth ? How much gas 
we are flaring up because we are not in a 
position to tap it. Everyday all the hon. 
Members say that there is an increased 
demand in the LPG Gas, we do not pro-
vide LPG cylinders to the people who are 
living in the villages. They still use the 
conventional fuels of dung, wood and the 
fire-logs. With a view to stop deforestation, 
and with a veiw to preserve this great
organic manure in the villages, alternate 
fuel will have to be provided to them. But 
we are not in a position to give them gas
cylinders also. On the other hand, what is 
our policy on jt ? We give licences.
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tff Intents. Formally it was felt that we arc 
not in a position to manufacture gas 
cylinders up to the standards then, we 
g ivev 9 letters of intent to various 
p to o n s and to various entrepreneurs 
for manufacturing the gas cylinders 
but still we import from abroad and those 
factories are not given orders. This should 
be looked into. Those small scale people, 
the poor ̂ people, have invested lakhs of 
rupees r\ they have borrowed money from 
banks ; their factories are closed because 
there is no market for them. For gas 
cylinders, what could be the market ? The 
only market is the Oil Corporation, and 
that source is closed to them. It has not 
expanded. r I hope the Minister will look 
Into this because we have to encourage 
those people also. Ultim ately we have to 
be self-sufficient in this. They are not do-
ing it for whatever may be the reasons ;
I know the reasons, but I do not want to 
spell them oiit. I would urge on the hon. 
Minister to examine th is aspect.

Another aspect is this. I have seen the 
'conditions of the people working in 
Bombay High. I have seen the conditions of 
the people who are working in on-shore and 
off-shore drilling wells. It is a very hazar-
dous job they are doing. Recently there 
was a fire in Kadi Ojlfield. Perhaps, in a 
natural way -  I do not know - all of a sudden 
the fire got extinguished- The reports were 
that perhaps it might last for a longer time, 
but fortunately it did not. I As* was saying, 
the people who are working there are doing 
a hazardous job. And what is the insur-
ance cover given to them ? To the pilots 
who fly aeroplanes insurance coverage is 
done in a big way.; so is the case for the 
cabin crew. But to these people who are 
working in the oilfields, what is the insur-
ance cover that you are giving ? Do you 
think that it is adequate ? 1 would suggest 
that the insurance cover, this social security 
measure for their families, must be enhan-
ced and if need be, you must pay the 
premium for them.

Another ppint I want to make is con-
cerning my State. So far as Class III and 
Class IV employees arc concerned, in 
ONGC and other places, the local people 
should be employed. Would the hon M inis-
ter give me figures ms to hbtf many local

people have been employed at these places^ 
It is your own direction that local people 
should be employed in Class III and Class 
IV posts. But this is not being followed b y  
your own D epartm ent. There is a lo t of 
resentment among the people that even for 

Class III and Class IV posts the looal people 
are not employed and people are brought 
from outside. This leads to dissatisfaction 
and so many other repercussions.

So ®tras royalty is concerned, G u jarat 
and Afsam have been demanding royalty. 
Gujart has been demanding since very long. 
You are increasing the prices at the well-
head level. Why is it that this royalty 
grant to G ujarat is not being cleared for 
such a long time 7 For development our 
share is there and we must get it. Every 
day we are told that it is on the verge of 
being cleared, it is being cleared, it is almost 
cleared and so on. But nothing has happe-
ned. I would, therefore, urge that, so far 
as royalty to G ujarat is concerned the pro-
blem should be clcared ; I would demand 
that the royalty should be at least 20 per 
cent. The royalty they are giving is on 
such an artificial price that they do not 
take into consideration the real price they 
are getting for oil. I would say that it 
should be at least in consonance with the 
market price or selling price of this.

I would submit that particularly in the 
western parts of the country, in Rajasthan 
and G ujarat we have got a little strata 
from Pakistan side at the same level as 
Sui fields and others. Near Barmer and 
Jaiselmer we can do something more. Be-
cause they are the deseart areas, the ameni-
ties are less, the facilities are less. There are 
sometimes drinking water problems. There-
fore, your teams of survey and exploration 
do not prefer to stay there for a longer 
time, so that results could be achieved.

Therefore, I would urge that the wes-
tern Rajasthan should be explored and the 
northern G ujarat areas where you have 
found beautiful oil fields in Mehsana and 
Kalol should be explored. They are the 
finest oil fields. In north G ujarat areas 
also brodering Pakistan, Vav, Tharad and 
Sanchor and other taluks, and tehsils, a 
little more efforts have to be pu in. 4

You have to talk to the State Govern-
ment. Sometimes we are drilling wells.
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After drilling we don 't find oil. Many times 
from these wells only water could be explo-
red. Wherever such wells fail for oil then 
you don*t take out the pipes. The pipes are 
always there, they are not extracted back. 
Such wells should be handed over for the 
purpose of drinking water, Substitution 
and better utilisation should be done. The 
Ministry, in consultation with the State 
Government should examine this point and 
if it is possible they should find out some 
solution, so that whatever investment you 
have made, whatever expenditure you have 
incurred could be utilised for a better pur-
pose, if not for the purpose for which the 
wells were dug.

W ith these words I support the demand 
of this Ministry.

SHRI PARAG CHALIHA (Jorhat) : 
Mr. Chairman Sir, I thank you for giving 
me this opportunity. I come from an oil 
field area, Assam, where out of the total 
crude oil production of about 29 million 
tonnes following Bombay off-shore, it pro-
duces about 5 and odd million tonnes.

We have the reputation of haying the 
first oil refinery on which a Member on the 
other side also spoke. Assam produced in
1984-85 4.893 million tonnes of crude oil in 
comparison to G ujarat's 3.9 million tonnes 
and 2.0S0 billion standard cubic metre of gas 
in comparison to 0.775 billion standard 
cubic metre of gas.

When this comparison is made, I am 
very sorry to state that things are still wide 
apart in so far as development and utilisa-
tion of the resources are concerned between 
these two States.

I come from Sibsagar where the ONGC 
has its Eastern Regional Headquarters. The 
Petroleum M inistry's annual report for this 
year is presented in a very attractive 
way which certain good aspects — 
there is no doubt about it—because 
beginning with just 0 03 million tonnes, 
ONGC is now producing 2 5 million tonnes 
and the target at the end of the 7th Plan 
would be about 4 million tonnes. Now, of 
this total production of oil. Assam is des-
tined to get three refineries in number, 
which, however, has been allowed to refine 
only 2 12 million tonnes. That means the 
bulk of the oil that we produce is refined 
by refineries situ ited  outside this State. 
There are *evcn refineries which produce

and refine more than what all the refineries 
in Assam are allowed to refine. There is 
Koyali refinery with 7.5 million tonnes 
capacity. There is M athura refinery with
6 million tonnes capacity. There are five 
or six refineries outside Assam which pro-
duce more than the total refining capacity 
of all the refineries in Assam. This is a 
cruel proposition. This would not have 
happened in any other State except Assam. 
In the M inistry's report we find no plan 
to modernise and expand the Digbhoi refi-
nery which is the first refinery of India. 
Gauhati is proposed to be modernised by 
setting apart Rs. 8.7 crores. We thank the 
Minister fof that but what harm has this 
refinery at Digbhoi committed that nothing 
whatsoever has been planned to  expand 
and modernise it. D jn 't  we require in the 
country's interest to avail of 85 years o f 
expertise in oil refining and marketing and 
other ancillajy industries ? There is a 
proposed under-current going on to even 
cut across what now remains at Assam Oil 
Division in the Indian Oil Corporation. We 
very much resent this proposal by which the 
Assam Oil Company division is to be totally 
submerged with the big IOC. In all our 
planning, socio-economic aspcct has to be 
borne in mind. Therefore, we very fervently 
hope that the Petroleum Ministry will cer-
tainly not take into account any plan which 
will go to jeopardise the identity, tradition 
and expertise of the AOC refinery at 
Digbhoi.

Sir, there are about eight to ten resea-
rch centres for research on petroleum, 
natural gas and oil products in the whole 
of the country. You will be surprised to 

konw that there has not been a single resear- 
rch centre—not even a sub-centre - in  the 
whole of the North Eastern region which 
produces a good quantity of petroleum pro-
ducts. I feel that the Ministry should do 
something to establish a petroleum and gas 
research institute somewhere in the N orth 
Eastern region and more particularly in 
Assam.

Now a word about recruitment. In the 
ONGC’s account o f activities in the Eastern 

region it was shown that having by 80 per 
cent of local employees has ii contributed to 
the regional development. It is a very good 
reading no doubt but as has been p minted 
out earlier I give certain figures whi^fe
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speak for themselves. In the Eastern region 
of ONGC the number of Class I officers is 
1843 of which only 227 are locals. In Class
II the number is 805 and the locals arc 597. 
It is not a bad ratio. In Class III the figure 
is 6536 out of which 5503 are shown - as 
locals. In Class II, 2206 is the 
total' figure and out of that 2031 are the 
local people.

I would also like to mention that there 
are many people, in hundreds, who belong 
to other places, places somewhere outside 
the State, but somehow they manage to get 
their names entered in the local exchanges. 
They are also taken and shown as local 
people having employment in the ONGC.

Then, there is a very interesting aspect. 
In class I cadre, the sanctioned strength in 
the eastern zone was 1281 and as against 
this unmber, 1893 officers were working, 
which means an excess of 612. Why ? Same 
is the case in respect of Class II officers. 
Whereas the total sanctioned strength was 
625, at the moment there exist 757 class II 
officers ; an excess of 132. Why is it so ? 
In Class III and Class IV, the position is 
reverse. In Class U, the total sanctioned 
strength was 6689, whereas the num b;r of 
those employed is 6522, a shortfall of 167. 
Same is the case in Class IV. While the 
total sanctioned strength was 2536, the 
mnmber of persons actually employed is 
2218, a shortfall of 318 Why.

I stand here with all sense of responsi-
bility and I say that even drivers and 
orderlies in my area, ONGC Shivsagar, 
have been taken from outside the State. 
Why this discrimination ?

We have b;en given to understand that 
recruitment of Class III and Class IV 
personnel through local agcncies has been 
stalled since Mid 1985 by the local Com- 

’mission people. Howeveri the other day 
the hon. Minister in a written reply to my 
query told me that recruitment through 
the local agencics has not been stopped. 
I have written to the hon. Minister of 
Petroleum also to look into this matter and 
see that we are not treated like this by the 
local officers. This has caused a great 
resentment and I am sure, the Petroleum 
Minister will very kindly look into this and 
favour me with his observations.

We demand that recruitm ent to Class
III and Class IV personnel by interviews 
held locally by Regional Selection Board be 
ensured. The advertisement for such posts 
should be given in all the local papers of 
the State or region. We also demand that 
recruitment to Class I and Class II services, 
barring technical and specialised posts, 
should be reserved for people belonging to 
the particular area at least to the extent of 
forty per cent.

About royalty much has been said. 
This royalty of Rs. 41 per metric tonne 
was raised to Rs. 61 per metric tonne when 
the price of crude was only Rs. 305.40 per 
metric tonne. A revision was due in 1984. 
Now the crude oil has risen from Rs. 305 
to Rs. 1382 per metric tonne, 400 per cent 
rise, but the royalty is still the same ; Rs. 
61 per metric tonne for both Assam and 
Gujarat. Why are these two States being 
deprived of a very valid, genuine and justi-
fiable source of revenue ?, The Minister 
of Petroleum may kindly look into it and 
help us.

Now, about gas. ONGC and Oil India 
have been producin g associated gas for the 
last two decades, In fact, Oil India flares 
up gas upto 30 per cent. Whereas the 
ONGC flares up more than 80 per cent. 
But the flaring up percentage in Oil India 
is just 30 per cent. W hy is it so ? And 
both ONGC and Oil India flare up about 
800 million standard cubic metres of gas per 
year, which is more than the total gas 
produced in G ujarat, which is 755 million 
standard cubic metres. It means that we 
are burning 2 million standard cubic metres 
of gas daily in the oil fields of Assam, 
which is equivalent to losing or burning Rs. 
40 lakhs daily, Rs. 12 crores monthly and 
as high a figure as Rs. 144 crores annually. 
All this money is burnt out.

In 1982, the Government of India 
constituted a Gas Task Force for laying 
1700 KM of gas pipeline at a cost of Rs. 
1750 crores to provide for six giant ferti-
lizer factories in Madhya Pradesh, Raja9than 
and U ttar Pradesh. We welcome this and 
we are very glad that this big projectr is 
taken up. But no plan whatsoever exists 
for utilising the huge amount of gas in the 
Assam region. We therefore, demand that 
the Gas Authority of India should have 
plans for utilising the gas that is beiop
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burnt in Assam area because an integrated 
gas project for Eastern Region is under 
contemplation as is evident from the report 
of the Ministry of Petroleum.

We are also told that the ONGC is 
planning a gas-based industry in Farakka. 
We wonder what harm the people of Assam 
have committed. Huge amounts o f gas 
are being'burnt in Assam and a part of it 
is being taken to outside Assam, leaving 
nothing whatsoever to  be taken up as a 
project in Assam to utilise the gas that is 
being burnt there. We, therefore, demand 
that some plan to utilise the gas that is 
being burnt in Assam, should be taken up 
immediately.

1 would like to draw your attention to 
another factor. Only the other day, the 
M inister gave us to understand that only
10.000 cubic metres of gas is to be sent to 
the Fertilizer Corporation of India in 
Nam rup, ASB and some other tea gardens. 
It is really funny. The House would 
perhaps be surprised to know that the 
ONGC’s colony in Sibsagar where some
5.000 people reside, has not been able to 
get a gasline, although the projcct was 
proposed to be undertaken six or seven 
years back. We do not have any gasline 
in Sibsagar, although Digboi and Duliajan 
people have some facilities. Therefore.
1 demand that immediate steps should be 
taken to provide gas for domestic purposes 
by laying the gasline in Sibsagar, Dibrugarh, 
Jorhat and other oil bearing areas

A petro-chemical complex has already 
started in Gujarat. We are very glad to 
know that. But why not in Assam 7 We 
demand that something should be done to 
start a petro.chemical complex in Assam 
also. (Interruptions)

In the year 1984-85, the profit of the 
ONGC was Rs. 1627.41 crores, Out of 
that, Rs. 325 crores were paid as dividend 
to the Government. But nothing whatso-
ever has been done for developing the oil 
bearing areas of Assam, particularly in 
Sibsagar. In the name of regional develop-
ment, a few electric lights have been 
installed in government residential areas 
along the Sibsagar Tank. We strongly 
feel that something has got to be done to 
physically develop the oil bearing town of 
Sibsagar and also other towns.

The erstwhile Minister and the connois-
seur of the ONGC, Shir K.D. Malaviya 
spoke as early as in 1956 that the face of 
Sibsagar would change and that it would 
become an oil town. Almost 21 years are 
over and nothing has been done to improve 
Sibsagar. We know Sir, the present Petro-
leum Minister has got vast experience and 
particularly the Chief Minister of Bihar, 
which is also a backward Slate. And we 
have every reason to believe that the 
present Petroleum Minister will look into 
the state of afTaiis in Assam where we have 
very rich potentiality, but we are very 
poor, Therefore, we invite the hon. 
Minister to visit Shivsagar because one 
visit was already cancelled, I do not know 
for what reason and why. Therefore, he 
should go over there and see the things for 
hknsclf, how backward they are how still 
they are deprived and how still they are 
denied the oil bearing areas of Assam.

MR. CHAIRMAN : The following cut 
motions given notice of by Sarvashri K. 
Ramachandra Reddy and Parag Chalia are 
treated as moved :

By whome moved Cut motion Nos,

Shri K. Ramachandra 1 to 18
Reddy

Shri/Parag Chalia 25 to 36

SH ^I K. RAMACHANDRA REDDY
(Hindupur) : I beg to move :

“ That the demand under the bead 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100."

[Need to locate the headquarters of 
ONGC in Andhra Pradesh instead of 
Madras.] (1)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100.**

[Failure to utilise fully, the amount 
allotted for ONGC for the year 1985-86.] (2)

“ That the demand under the head 
Ministry of Petroleum and Natural 
Gas be reduced by Rs. 100.**

[Slippage in capital acquisition pro* 
gramme of ONGC.] (3)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100.**
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[Shri K. Ramachandra Reddy]
[Reductioa of target of crude oil pro-

duction in 1985-86 from 30.14 m illion tons 
to 29.94 m illion tons.] (4)

“ That the demand under ihe head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100.*'

[Low target of 30.21 m illion tons qf 
crude in 1986-87 inspite of increasing the
B.S. and l.E .B .R . from 2996.68 crores to  
3216 crores in the budget.] (5)

"T hat the demand under the head 
Ministry of Petroleum and Natural G as 
be reduced by Rs. 100."
[Need to avoid delay in constructing 

Hazaria-Bijapur-Jagdispur (HBJ) G as 
Pipeline Project.] (6)

‘That the damend under the head Mini 
Btry of Petroleum and N atural Gas be 
reduced by Rs. 100.’'
[Need to reduce the import of crude o il 

and the cost on imports.] (7)
“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100.”

[The price hike in petroleum - products 
and curde oil even though there is crash in 
their prices in international markets.] (8)

“ That the demand under th^K icad 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100."

[Need to expedite the exploration and 
exploitation of oil and natural gas reserves 
In Andhra Pradesh.] (9)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100."

[Need to check the price hike in LPG 
cylinders for giving relief to the middle 
class people,] (10)

"T hat the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100."

[Need to control the flaring up of gases 
and oil in the exploratory oil wells in 
Bombay and other places.] (11)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by R. 100.*'

[Need to check the pilferage o f gas and 
oil (12)

“ That the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs 10 0 /’

[Need to provide jobs to family mem-
bers of farmers whose lands have been 
acquired by ONGC.] (13)

4'T hat the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100."

[Need to pay sufficient compensation to 
the farmers whose lands have been acquired 
by ONGC.] (14)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by 100."

[Need to take steps to check breakdown 
of oil refineries in the country.] (15)

"T hat the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100."

[Need to make proper u tilisa tion  of 
huge profits made by ONGC and OIL.] (16)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100."

[Need to expedite the exploration and 
exploitation of the oil struck in Godavari 
offshore.] (17)

“ That the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100.”

[Need to set up an oil refinery a t oc 
around Godavari offshore drilling in 
Andhra Pradesh.] (18)

PROF. PARAG CHALIHA : I beg to 
move :

"T hat the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100."

[Need to instal an oil refinery near the 
oil producing areas of Upper Assam.} (25)

“ That the demand under the head 
Ministry o f Petroleum and N atural Gas 
be reduced by Rs 100."
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[Need to expand and modernise the 
.country’s first Oil Refinery a t Digboi 
(A.O.C.)] (26)

“ That the demand under the head 
M inistry of Petroleum  and Natural Gas 
be reduced by Rs. 100.**

[Need to retain the identity of the erst-
while A .O .C .—now an I.O.C. D iv is io n - 
envisaged in the projected re-orgranisation 
in l.O.C* Administration vis-a-vis Assam.J 
(27)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 

be reduced by Rs. 100.”

[Need to utilise huge profits in ONGC 
in physical and environmental develop-
m ent of oil field town of Sibsagar in 
Assam.] (28)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100.”

[Need to establish a petrochemical 
complex in oil producing areas of upper 
Assam ] (29)

“ That the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100.”

[Need to utilise fully the natural gas 
which has so far been wasted in flaring up 
in Assam by ONGC and OIL] (30)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100.”

[Failure to utilise natural gas of about
2 million standard cubic metres per day by 
O. N. G . C. and O. I. L.] (31)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100. **

[Need to provide Gas line connections 
to O. N. G. C. residential areas and oil 
producing areas of Sibsagar, Dibrugarh and 
Jorhat districts in Assam.] (32)

“ That the demand under the head 
Ministry of Petroleum and N atural Gas 
be reduced by Rs. 100.”

[Need to provide suitable employment 
to qualified local people in oil producing 
areas o f upper Assam.] (J3)

“That the demand under the head 
Ministry of Petroleum and Natural G at 
be reduced by Rs 100.”

[Need to raise royalty on crude oil to 
Rupees 336 per tonne as demanded by t te  
State Government of Assam.] (34)

“ That the demand under the head 
Ministry of Petroleum and Natural G at 
be reduced by Rs. 100.”

Wl
[Need to establish a Research and 

Development Institute in Assam.] (35)

“ That the demand under the head 
Ministry of Petroleum and Natural Gas 
be reduced by Rs. 100.”

[Need to pay adequate compensation to 
agriculturists, whose lands have been 
damaged by constant and huge quantity of 
refinery effluent.] (36)

SHRI AJAY MUSHRAN (Jabalpur) : 
Mr. Chairman, Sir, I am grateful to you 
for giving me the earlier opportunity to 
speak. I stand to support the Demands for 
Budget Grants of Petroleum and Natural 
Gas Ministry.

So far as Petroleum and Natural Gas 
are concerned, I am sure, the hon. Minister 
is heaving a sigh of relief because for very 
number of days, he has been the focus of 
national agitation over pricc rise. As 
probably Shah Bano and now Sobhraj have 
come to his rescue and the attention of the 
nation has been diverted from the problem 
of price rise. Wt  all realise that the 
price rise has been necessitated because of 
the reasons best known to the Government 
and of course, the hon. Ministsr. But, so 
far as the problems which the price rise has 
created, I through you, Mr. Chairman, wish 
to submit the difficulties which people a r t  
facing and the difficulties which the hon* 
Minister will have to not only face, but t 
am sure, solve in the coming years.

So far as kerosene oil is concerned, it 
has definitely turned a very dark corner, so 
far as the rural areas are concerned. I 
represent a purely rural constituency and 
kerosene oil is basically the energy giving 
object in villages. And the price rise of 
kerosene oil, although from the Ministry 
point of view has been minimal, but it has 
cut across very adversely in the budget of 
poor homes. So, far as the pricc rise of 
diesel is concerned it has definitely mads

n-
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and created a very serious situation for the 
agriculturists The hon. M inister is aware, 
he is one of the most learned Ministers and 
experienced Ministers, wc have here in this 
House, that we are going towards the com-
plete mechanisation so far as agriculture is 
concerned. So diesel is virtually the life 
line of improvemeut of agriculture.

So far as the price rise of diesel is 
concerned, it has d finitely affected the cost 
and now in agriculture. Only the other dry, 
Mr. Chairman, we were discussing the 
drought conditions, the product of agricul-
turists, either the quantity or quality 
affected by natural calamities and su tin g  
that the subsidies or the protective price 
given by the Government does not necessa-
rily protect the interests to that extent to 
which it should and, on top of that, if we 
raise the cost of inputs like the basic input 
of diesel, it definitely affects, and it adver-
sely affects, the motivation of ag ricu lu rists  
towards going for mechanised agriculture 
which is a must, which is the need of the 
day* Even for urban bus and local train 
commuters because of the cost of diesel 
going up, the cost of the DTC has gone 
up, the cost of the other buses is also 
going up.

15,00 hrs.

And even the plane fares are going up. 
These prices going up has created a situa-
tion, where people are worried. 1 would 
request the hon. Minister that a second 
look should be given—or, 1 should say a 
third look should be given, because a 
second look was given five days after the 
price rise, and a relief was given. But there 
ia an urgent need to have a third look, and 
to reduce the prices of kerosene, diesel and 
petrol, in that order.

’ So far as petrol is concerned, the 
maximum users are either Government 
vehicles, Corporation vehicles or public 
sector undertakings* vehicles. By raising 
prices, all that you are doing is to transfer 
a bigger am ount from one Ministry to the 
Petroleum Ministry. The answer would be 
to enforce strict discipline on expenditure 
on petrol and oil products on these vehi-
cles. Today, you find that the maximum 
number of vehicles used during working 
hours and more so, during non-working

hours in the d istrict hendquarters thro-
ughout India, are the Government vehicles. 
If Government vehjples are stopped I am 
sure a very appreciable decrease in Govern-
ment expenditure on petrol, oil and lub ri-
cants would result, thereby bringing about 
economy which the Government is trying 
to enforce.

The second problem which is affecting 
everybody is adulteration of petro l, and 
absence of Acts under which deterrent 
punishments could be given. We had the 
same situation when we were dealing with 
diug addiction. I am glad a Bill was 
brought in this House, antf now the drug 
addiction or drug trafficking is on the 
decline. In the same manner, I wold request 
the hon. Minister to give a thought to this, 
and see that a separate Bill is enacted, 
under which deterrent punishments will be 
given to adulterators. Simply cancelling the 
agency or cancelling the permit is not 
enough, because he can always operate in 
somebody else’s name. I would, therefore, 
request the hon. Minister to give attention 
to this particular aspect.

So far as cooking gas is concerned, 
besides the price rise, the main problem 
faced by every household and every house-
wife is that the cylinders are either half-
filled, or they are secondary, as it is called. 
Not only have you raised the price, but the 
number of half-filled cylinders is increasing. 
So, basically the problem has doubled. I f  
you have increased the price, the least that 
you can do is that through the gas agencies, 
it must be ensured that cylinders are filled 
fully, and there is no black-marketing in  
them. There have been cases where honest 
people who are LPG agents have been 
harassed.

I wish to bring to the notice o f the 
hon. Minister that in connivance with the 
IOC officials, their agents and the trans-
porters, there is a vicious gang indulging 
in black-marketing in cooking gas. This 
must be busted, because wherever a person 
who has got the agency for LPG connec-
tions does not toe their line, his agency is 
adversely affected. There has been a case 
in Delhi where an ex-Serviceman who was 
given this agency for LPG, has been 
harassed. His agency has been suspended. 
He was told that his quota o f cylinders 
would be increased. So, he bought some
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m ore cylinders. But not only was £be quota 
not increased, but his agency was also can-
celled, only because he did not toe the line 
o f the IOC officials and the transporters 
who used to indulge in gas black-marketing. 
I am sure the hon. Minister will look into 
this problem.

Another problem is about giving of 
LPG agency and petrol dealership to  War 
widows, to War-disabled, ex-service men 
and to various ex-service men cooperative 
societies. There is a procedure laid down 
for these agencies and petrol dealership, or 
petrol pumps which are given to various 
people. 1 personally feel, when we are 
trying to help through this M inistry, war 
casuality, war disabled or war widows, we 
should basically support a person who has 
not got the means to give as much surety 
as possible as a normal desirous persons 
can give. Neither he nor she has the capa-
city to run from pillar to post, from 
office to office to fulfil various procedural 
requirements. I would, therefore, suggest 
that a committee should be formed in the 
Ministry where some people from the 
Defence Rehabilitation D irectorate should 
be incoporated as members and they should 
m onitor as to how many people are being 
given these agcnies. There is a quota laid 
down for both these categories, but that 
quota is never completed bccause of proce-
dural wrangles and people from these two 
categories, ex-service men and war widows, 
get discouraged while they are half way 
through the system of asking for the 
agencies. I would, therefore, request the 
hon. Minister to seriously consider it, and 
if you wish to give ex-service men a welfare 
benefit measure, then you must give it in 
a practical manner; simply giving it on 
paper is not enough; they must be prote-
cted from these various procedural 
wrangles.

I have been writing to various agencies 
and various officers in the Ministries. I get 
a reply, "Please ask the applicant to look 
for the advertisement in the papers and 
when he goes through the advertisement in 
the paper, he should apply accordingly” . 
That is no measure of expression or 
actually doing welfare for a particular ex- 
service man.

I am very glad that the then Petroleum 
M inister, Shri G. S. M ishra, had got an

LPG bottling plant initiated in my district, 
Jabalpur; and that bottling plant is being 
constructed at a fairly slow pace. We are 
looking forward to that plant coming up, 
because that is going to help favourably 
our industrialisation of the district rural 
region. I will request the hon. Minister to 
ensure that it is expeditiously completed; 
and whatever anciilaries have to come up, 
they must also be encouraged. But it has 
been given in the Report of the Public 
Sector Enterprises; it has also been given in 
the aims and objects of the Seventh Five 
Year Plan and it has also been given in the 
Report of the Industry Ministry that tbe 
aim of having anciilaries is to create 
regional balances and to remove regional 
imbalances. Industrially speaking, this is 
prevalent in the country today. I request 
the hon. Minister that, whatever anciilaries 
connected with this LPG Plant coming up 
in Jabalpur District, they must be given to 
local entrepeneurs they must be encouraged 
to open anciilaries; and the parent ancil-
lary, the parent industry must protect them, 
must guide them; whatever class. 111, IV,
11 and even I. They all must b t taken from 
the local people. There is a reason given 
when local people are not to be taken, that 
a particular area has not got enough people 
who have got the requisite qualifications. 
Now, qualification can always be suited 
for a particular man. In case a suitable 
person is not available, then the post must 
be kept vacant till they get a person who 
is qualified, but he must be a local person. 
In this way, not only the industrial imba-
lance of the region will be removed, but 
also if you wish that from the industrial 
p jin t of view, places like Bihar and other 
of which the hon. Minister had been the 
Chief Minister, U.P. Madhya Pradesh, 
which are considred backward States—they 
must come up—then you must ensure that 
a certain amount of relaxation is given ao 
that local people do come up in industries 
and not that we get people from outside 
every time on the pretext that enough qu-
alified people are not available in the local 
places.

Sir, in the end 1 will only try to 
congratulate the hon. Minister that the 
production of oils and natural gases and 
the exploration work have been going on a 
very sound footing and the Minister 
and the Ministry dererves compliments



243 D.G. (Genl.) 1986-81 MARCH 19. 1986 D. G. (Genl.) 1916-81 2-4

[Shri Ajay Mushran]

and congratulations. And I am very glad 
that we are all haying the niceties o f having 
our own gas, our own petroleum  products 
and the whole nation is happy. But so far as 
the prices a re ' concerned, in 
that area of administered prices, some 
re-thinking must be done and the hon. 
Minister can help the agriculturists and 
the other rural people if he can help them 
by reducing the prices.

[Translation]

•SHR1MATI BASAVARAJESWARI 
(Bellary) : Mr. Chairm an, Sir, I rise to
support the Demands for G rants of the 
Ministry of Petroleum  and Natural Gas.
1 welcome the demands and express my 
views on them.

Petroleum products lead the country to 
the path of all round development and 
progress. But the recent hike in the petro-
leum products has affected many fields of 
activity in the country. The rise in the 
prices of diesel, kerosene and fertilizers has 
affected the farmers very adversely. The 
farmers want to adopt m odern techniques 
in agriculture. Some of them use tractors 
for which diesel is essential. The rise in 
the prices of fertilizers has created problems 
to  the farmers throughout the country. 
Kerosene is used by all the poor people. 
The hike in kerosene price has pinched 
these poor people. There is shortage of 
electricity in the country. Hence many 
people have set up their own generator 
sets for their industries. Captive genera-
tion scheme has become popular every-
where. For all these purposes diesel is a 
must. I request the hon. Minister to  fix 
up quota to the farmers and to provide 
them diesel at a concessional rate.

Hon. Shri Krishna Iyer has already 
mentioned about the Mangalore refinery. 
Foimer Union Petroleum M inister had 
stated in this august House about setting 
up of Mangalore refinery. The present 
Minister has said that many proposals are 
coming forward to set up this refinery in 
joint sector. The hon, Minister also saide that 
the non-resident Indians investments would
also be utilised for this purpose and the 
first phase of the refinery would be com-
pleted in a few years. But 1 regret to state

that nothing has been m entioned about 
this refinery in M inistry’s report. There is 
no allocation of money. Therefore, I expect 
that the hon, Minister would state the exact 
position about this refinery in his reply. I 
hope tnat he will not shovi step motherly 
attitude to the State of Karnataka so far as 
the refinery is concerned.

Due to scarcity of electricity many indus-
tries are at the verge of closure in my State.

. In the capital city of Bangalore the situation 
is very bad. Therefore the State Govt, wants 
to set up a 120 megawatt gas turbine plant. 
The State Govt, has also written to the 
Centre in this regard to supply adequte 
diesel. Hence I humbly plead with the 
hon. Minister to provide required quantity 
o f diesel to K arnataka. On one side there is 
great demand for diesel by the farmers and 
on the other side transport system in the 
country is mainly depending upon diesel. 
The Government should take proper 
steps to meet the increased demand of 
diesel.

A dulteration is a serious malady that is 
prevailing throughout the country. Earlier 
some of the hon. Membeis have referred to 
this malady. Petrol, diesel and kerosene 
are adulterated. For example in some cases 
it has been found that if we take diesel 
from the tank and store it in the barrel we 
can see about 2 ft. of water a t the bottom . 

Adulterated diesel and petrol spoil the machi-
nery and diesel pumps. There is black m ar-
ket to a large extent in the sale of petrol. 
Some of the dealers openly say that they do 
not gc*. any profit if they do not adulterate 
diesel and petrol. I want to ask the hon. 
Minister about the steps taken by the Govt, 
to curb this adulteration. This malady can-
not be cured merely by cancelling the licen-
ces. But severe punishment has to be given 
to those involved in this unscrupulous acti-
vity of adulteration.

Regarding the sanction of gas connec* 
tions there are some restrictions. The Govt, 
should be liberal in this regard it should 
provide more and more gas connections to 
the rural areas. Otherwise if the villagers 
contiune to use wood as fuel the nation will 
be losing its forest wealth. If  we have to 
protect our green forests each and every
village in the country must get the facility 
of gas connections. Sometimes the cylinders

•The speech was originally delivered in Kannada.
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are  filled fu lly  and on trany occasions the 
cylinders are not filled fully. On one hand 
the price of gas has ncreased and on the other 
the cylinders contained less gas. Who are 
responsible for this type of cheating ? The 
Oovt. should identify the persons involved 
in such activities and they should be 
punished,

The dealers of diesel and petrol especi-
ally on national highways many times say 
that neither petrol nor diesel is available 
in the petrol bank. Sometimes the custo-
mers have to wait for days together to get 
petrol. There are some dealers who indulge 
in hoarding of diesel aod petrol. When 
there is scarcity they would sell these com-
modities at a higher price. The Govt, has to 
take stern action against such dealers. 
There are many complaints about the black 
marketing of petrol in the country.

Once again 1 would like to urge upon 
our hon. Minister to set up Mangalore refi-
nery very soon. The Govt, has to encourage 
joint sectors and provide sufficient money 
for this purpose. Similarly, the gas turbine 
plant has to be set up in Bangalore 
immediately. The farmers should get the 
diesel at a concessional rate and special 
quota must be fixed for them. Then only the 
green revolution will be a great success and 
our country will march towards progress 
and prosperity.

With these words, Sir, 1 thank you for 
allowing me to express my views and with 
these words I conclude my speech.

SHRI RAMESHWAR NEEKHRA 
(Hoshangabad) : Mr. Chairman. Sir, I rise 
to support the demands of the Ministry of
Petroleum and Natural Gas for 1986-87.......
(Interruptions) ......W e shall definitely sup-
port and your duty is merely to oppose 
without applying your mind, You do that 
because none can check you from opposing 
nor anybody can check us from suppo-
rting.

[English]

SHRI SOMNATH CHATTERJEE 
(fiolpur) : You have taken a positive stand. 
Why are you supporting them ?

[Translation]

SHRI RAMESHWAR NEEKHRA :
Thank you. At least you have applied your 
mind. I do not want to say much about

what those who are sitting opposite us say, 
I have not been in politics since long but 
ever since I entered politics, I have been 
observing that it has become a practice for 
them to oppose everything, whether it is 
good or otherwise people will not care for 
them.

SHRI SOMNATH CHATTERJEE t
Leave all this and talk about dynamic 
leadership.

SHRI RAMESHWAR NEEKHRA :
Certainly I shall speak about that. You 
also will have to accept it and you are acce-
pting it outside the House.

[English]

MR. CHAIRMAN : Don’t follow their 
directions. Go on in your owa way.

[Translation]

SHRI RAMESHWAR NEEKHRA :
Mr. Chaiterjee may or may not admit it but 
it is a fact that a few yeais back our country 
had to import all the petroleum products 
from other countries. Hon. Minister and 
all the officials, from top to bottom, of 
this department deserve appreciation for it 
that today 75 per cent of the petroleum 
products are being produced within our 
country and we are saving a large amount 
of foreign exchange of our country. They 
deserve congratulations for this.

I have personally seen in Bombay High 
the difficult conditions under which our 
officials are engaged in increasing the pro-
duction of petroleum products of our 
country. It cannot be imagined while sitt-
ing here. Today there are more than one 
crore L.P.G. connections in our 
country and big network is there all over 
the country. Still shortage of gas is being 
felt. One of the reasons for it is that our 
natural gas is going waste at a fast speed. 
We should utilise that, so that the problem 
of shortage of gas in the country may be 
solved.......(Interruptions)...........

We all should congratulate the depart-
ment that now the crudc oil production has 
reached 30 million tonnes per year against
10 million tonnes earlier.

Similarly, all the extracted crude oil is
being refined. Mr. Chatterjee will agree 
to this also that from the workers to our 
Prime Minister, all deserve congratulations
for this,
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[English]

SHRI SOMNATH CHATTERJEE : In 
spite of the M inister's inefficiency, that 
is increasing because of the technolo-
gists;

[Translation]

SHRI RAMESHWAR NEEKHRA : I 
would also like to say that the petroleum 
products being exploited from Bombay High 
are costly. From security point of view also 
that site is not safe. I would like to sumit to 
the hon minister that rich deposits of crude 
oil and natural gas are likely to be found 
in S itpuda Basin. Besides, there is also a 
placc named Anhoni in my area which has 
already been surveyed. Gas is likely to 
be found there also. That place has sedi-
ments from three to six kilometres and has 
various hot waters springs where there is 
every likelihood of oil and natural gas be-
ing found. If we undertake exploration 
work there, it is certain that most of the 
shor'age of these products in the  country 
can be met from this area

The cost of petroleum products being 
extracted from Bombay High goes up when 
they arc transported to other parts of the 
country because Bombay High is loeated 
at so far off a place. I would request the 
hon. Minister to exploit the Satpuda Basin 
to the maximum. {Interruptions)

Mr. Chairman, Sir, the hon. Members 
who spoke before me have drawn the 
attention of the Government to the rising 
prices of petrol and L.P.G. It is a fact that 
the prices of all these products have increa-
sed, thereby hitting the consumers. 
Appreciating the fact, I would request the 
hon. Minister to effect reduction in the 
prices of these products. The Government 
have already reduced the prices by 40 per 
cent, but there is still need to effect more 
reduction. This will greatly benefit the 
farmer community which uses diesel oil. At 
the same time, it would also help those 
poor people who use kerosene oil. You 
deserve congratulations for giving subsidy 
of 71 paise per litre on kerosene.

[English] •

SHRI BALWANT SINGH RAMOO- 
WAL1A (Sangrur) : I rise on a point o f

order. The Minister is not available in the 
House,

MR. CHAIRM AN : Some other Mini-
ster is present and taking „ notes. 
There is no point o f order. *

[Translation]

SHRI RAMESHWAR NEEKHRA : 
Even today, the Government are giving a 
subsidy of Rs. 13 on a gas cylinder. Due to 
this high rate of subsidy, the Government 
have to spend Rs.600 crores on this acco-
unt, thus bearing a heavy burden. It is, 
perhaps, due to this reason that the Gove-
rnment have raised the prices o f petroleum  
products.

According to my inform ation, many 
people manage to get benami allotment o f 
L.P.G. and petrol outlets reserved for the 
Harijans, Adivasis and other unemployed 
youth because the relevant rules in this 
regard require some deposits to be made. 
Coupled with this, the rules also require it 
to be seen whether the applicant has a place 
for godown whether he has a placc for an 
outlet or has a space for constructing a 
showroom. The Harijans and Adivasis are 
unable to fulfil all these prerequisites and, 
therefore, with a view to meeting these 
pre-conditions, the Harijans and Adivasis 
have to take the support of big men and, 
thus, though the agency runs in the name 
of a poor Harijan or Adivasi but, in pra-
ctice it is managed by some other big gun. 
Therefore, through you, Sir, 1 would like 
to request the hon. Minister to make some 
provision in this regard under which the 
unemployed Harijan-Adivasi youths could 
get loan so as to enable them to get L.P.G. 
agency or a petrol outlet. This would help 
liquidate benami business autom atically.

There is another point to which I want 
to draw the attention of the Governm ent. 
Last time, when I went to see the Bombay 
High, I found that the entire helicopter 
fleet with them had been taken on hire. We 
can raise a helicopter fleet of our own from 
the hire charges that we would be paying 
for two or three years. Therefore, why 
should we not raise our own fleet ? Simi-
larly, the oil rigs have been taken on hire 
from the multi-national companies. I f  we 
could have our own rigs, more oil can be 
extracted and safety measures can also b e
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strengthened. As of now, the rigs are 
owned by ihe multi-national companies and 
they are not extracting oil as much as they 
should, besides charging very high amounts 
of money. Attention is required to be paid 
to this also.

With these words, I again support the 
Demand for Grant.

[English']

SHRI BALWANT SINGH RAMOO- 
WALIA : Honourable Chairman. Sir, while 
taking part in the discussion, I want to 
lodge a strong protest.......

SHRI SAIFUDDIN CHOWDHARI 
(Katwa) ; To get supply of diesel ?

(Interruptions)

SHRI RAM PYARF PANIKA 
(Robertsganj) : Sir, they are not serious, 
they should not be allowed to speak.

SHRI SOMNATH CHATTERJEE : 
W hy?

(Interruptions)

SHRI BALWANT SINGH RAMOO- 
WALIA : We are serious.

Sir, I want to lodge a protest because 
time and again I have taken up the issue 
that supply of diesel to Sangrur is not there. 
Especially during the reaping period of 
rabi and sowing period, the same period, 
o f the khariff, the supply of diesel is not 
given or is stopped with the result the 
hard working peasantry and kisans instead 
of working in the field, are oompelled to 
stand in long queues at the petrol stations 
resulting heavy loss of man hours. Sir, 1 
humbly request.......

SHRI SOMNATH CHATTERJEE : 
You keep the request until the Minister 
comes.

SHRI BALWANT SINGH RAMOO- 
WALIA : Mr. Ansari is there. Sir. on a 
previous occasion 1 raised the issue and 
reuqested the Minister. But the Minister 
did not give an ear to me on that day. I 
again put a question, he did not even 
listen to me. My problem is not only that 
of a State. The supply of diesel to Punjab, 
Haryana and all other areas of Rajasthan 
*nd U.P.—the agricultural belt—is a

national problem and a national need. 
So, I hope, there will be a regular 
supply of diesel to the agriculturists 
of Punjab and Haryana. W ith the mechani-
sed ag ricu ltu ra l pproach throughout Punjab 
the consumption of diesel has increased. 
Wherever agriculture has been mechanised, 
the consumption of fertiliser and diesehts 
bound to increase. With the hike in prices, 
the hope of the farming community to have 
remunerative price seems to have a 
finally died. They are disappointed and 
this disappointment can lead to bitterness 
and frustration. The Government should 
think of subsidising the petroleum products 
which are required for agricultural sector.

There is another important factor. In 
Punjab I have this experience. The Minister 
should seriously consider this view of mine. 
In one village, there are 40 or 50 trac to rs .' 
There are many villages in Punjab which 
have 80 or 100 tractors in one villege. But 
all these 100 tractors are to go to the city 
in the morning to get their tanks filled with 
diesel. They go in the morning, at least 50 
km s. to the city and come back again 50 
kms. losing half of the working day and 
also losing petrol or diesel or fuel which 
is burnt away while running. Therefore,
1 urge upon the Minister to kindly make 
arrangements te put at least one diesel 
outlet in every village of Punjab and 
Haryana and other areas. 1 will also request 
the hon. Minister to make provision of 
extra storage of diesel and other fuel 
commodities in all the States which are 
primarily agricultural States.

Regarding LPG and cooking gas acency, 
every Member of the House, whoever spoke 
either from this side or that side, has 
complained about the behaviour of the 
dealers or gas agencies. I have also some 
experience in my constituency at Sangrur. 
There are only two gas agencies, though it 
is a big town. One agency, namely Bharat 
Gas agency is behaving very roughly to 
every customer, and the complaint of 
underweight cylinder is common in that 
town. This cannot be controlled with the 
present structure. I would therefore humbly 
urge upon the Minister to give some powers 
to State Governments to punish such 
persons.

Chandigarh is the capital of Punjab 
and Haryana God knows what is wrong 
and where is wrong. After every six months,

of
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tbe supply of LPG is disturbed. The Mini-
ster should ensure that supply of LPG to 
Chandigarh and Punjab should also be 
regularised. I also urge upon the Govern-
ment to open a new oil dump at Sangrur. 
The adulteration is spoiling the whole 
structure and economy of the agriculturists. 
I belong to the agricultural family. The 
menace of adulteration has become so 
serious, suppose a farmer purchases a new 
diesel pumb just today and the diesel is 
adulterated, within five hours o f its 
working, the new diesel engine which was 
purchased at a cost of Rs. 8,000/- is spoiled 
If the diesel is adulterated, the pistons and 
plungers are spoiled and the farmer has to 
take back the same engine to the repairing 
shop costing Rs. 3,000/- This adulteration 
is destroying and spoiling the engines of 
tractors and tubewells and diesel pumps 
used for bringing out water. Some effective 
steps with serious punishment should be 
taken to regularise and to stop the adulte-
ration in the petroleum products.

The prices of fertilisers have further 
added to the glonm of the peasantry.

With these few words, that supply of 
diesel to Punjab should be regularised, that 
more subsidy should be given to agricul-
turists in the use of inputs, that some 
power should be given, to! the States to 
control the functioning M  oil pumps and 
the cooking gas agencies so that they can 
be of better utilisation to the people and 
public in common, that regular supply of 
cooking gas should be made to Chandigarh 
and Punjab and that an oil pump is put up 
at Sangrur, I conclude my speech with 
many thanks to you and to  my hon. 
colleagues.

[!Translation]

' SHRI G. S. RAJHANS (Jhan jharpur): 
Mr. Chairman, Sir, I want to  draw you 
attention towards two or three important 
points only. Last week, I had gone to 
Dehradun and I tried to find out why oil 
was not being struck in spite of the fact 
that the work of oil exploration was going 
on at many places. 1 discussed this issue 
withe a number of officers there and the 
conclusion at which I reached is quite 
disconcerting. They told me that whenever 
they came to know about the presence of 
oil somewhere, they started drilling, but in 
between these two stages there came a gap

of about three or four years. They further 
told me that the level of oil under the earth 
in our country was such that it continued 
travelling and did not stay at one place. 
They went on to say that if today we came 
to know that oil reserves were there at a 
particular place and if you went on consi-
dering whether to do exploration there or 
not and took three to four years to reach a 
conclusion, then the oil in the meantime 
would move from that place to another. 
Therefore, this is a matter of great concern 
which should be given a serious 
consideration.

When oil exploration work was started 
in Champaran after a great deal of efforts, 
the people of Bihar were very hopeful that 
oil would be struck there, but that was not 
to  be. It came as a great disappointment to 
one and all. Now, exploration work is in 
progress in Madhubani. In this connection 
I would like to say that oil exploration 
work in Madhubani id not being taken that 
seriously. I have come to know that there 
are a number of impediments in it and 
many people do not want to give their 
lands on which exploration work is to be 
carried out and experiments are to be 
conducted. Besides, there are a host of 
local problems too. The hon. Minister had 
a lsa£one  there recently. What I mean to 
say is that oil exploration is not being 
taken as seriously as it should have been 
taken, as a result of which crores of rupees 
go waste every year. Moreover, when oil 
or gas is not struck after exploration, it 
causes a great disappaintment to all. All 
these problems should be taken very 
seriously.

In the end, I would like to say that 
ours is a Welfare State. I agree that you 
give subsidy on LPG cylinder. I would 
say that you give subsidy even in the rail-
ways and other services. But the way LPG 
price has been raised, it has hit the 
common man very hard, because, the 
middle class and the urban people of this 
country have n i cooking medium other 
than this. It has happened a number of 
times in this country that when the goods 
started becoming abundantly available, the 
prices of those goods were reduced I would 
say that one of the major contributory 
factor to  the rise in prices is the hike in 
the prices of diesel, petrol and other petro-
leum products. I understand your compul-
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lio n , still I would submit that we should 
explore other sources o f earning foreign 
exchange and should not increase the prices 
of petroleum products to such an extent 
that it might have a spiralling effect on the 
prices of other commodities.

Today, you go to the market and you 
will find people saying openly ihat the 
prices have gone up steeply. Very humbly 
I would request that the Government should 
give a serious thought to reducing the 
prices of petroleum product?. In lieu 
thereof, they may levy additional taxes on 
the rich. There are other ways to plug the 
loopholes in your foreign exchange, but do 
not increase prices of petroleum products 
to  such an extent. I had been to my cons-
tituency and there is great resentment 
among the people over the hike in the 
prices of diesel and kerosene. The people 
look to  us with great hopes and if we 
cannot lessen their sufferings then who else 
will do it ? Therefore, this point must be 
given a serious consideration since it affects 
the poor.

For many years we have been hearing 
that a petro-chemical complex would be set 
up at Barauni Refinery. Whosoever becomes 
the M inister, gives this assurance repea-
tedly, but in spite of all these assurances, 
the petro-chemical complex in Bihar has 
not come up. 1 would request that this 
m atter should be considered seriously and 
efforts should be made to set up a petro-
chemical complex in Bihar.

Another point that I want to raise is 
that you go to the countryside and you 
will not come across a single diesel or petrol 
pump even at quite long distances. All the 
Members must have had this experience 
that when they go to their constituencies, 
they are stranded on the way because of 
absence of any petrol or diesel pump. The 
people who get agencies in the names of 
the freedom fighters, warwidows, unemp-
loyed, scheduled castes and scheduled 
tribes are fake because some other people 
run those agencies in their names. There-
fore, I say that the agencies should be given 
to the genuine people and these should be 
located at short distances so that the people 
may not feel inconvenience.

You might be knowing about it that 
people mix kerosene with diesel, bu t I

know it from personal experience that 
people even mix water with diesel and still 
they are running their agencies. I have 
myself seen people mixing water with 
diesel. So, I would say that it is a very 
serious m atter which should be given a 
serious thought.

Gas exploitation involves heavy expen-
diture. Have you ever thought of reducing 
it ? I went to Dehradun where I was told 
that if they were provided with super-
computers they would be able to locate oil 
and gas easily. I do not know where the 
matter stands with the USA but I request 
that if non-availability of super-computers 
hampers our work, then we should try to 
obtain them soon.

The problem of oil and gas is very 
serious which has shaken our entire 
economy. It is time to think over it coolly 
and explore more and more oil and gas. 
If  we find them, then we should reduce 
their prices, as it will improve our economy 
and the poor people will also get relief.

SHRI BANWARI LAL PUROHIT 
(Nagpur) : Mr. Chairman. Sir, I support 
the demands of the Ministry of Petroleum 
and Natural Gas. The achievements of 
O. N. G C. should be appreciated whole-
heartedly, bat they have not been able to 
work as quickly as they should and it is 
not due to any fault on the part of ONGC. 
We have been watching their working since 
1975. The fault lies with our planning. We 
lack proper planning since the very 
beginning and I feel that even now this 
Ministry lacks proper planning. The fact is 
that we are able to find gas but we do not 
make advance planning for the pipelines 
to carry that gas. We think over it only 
after we have found gas. For this purpose, 
we invite tenders from the market which 
takes years together and the gas worth 
crores of rupees has to be burnt, which is 
our national loss. Today also we require
oil and gas in large quantity, but the 
ONGC cannot work with the desired speed 
because of the fear that they would not be 
having pipe lines for the new found gas. 
Therefore, more attention is required to be 
paid to this problem. There should be 
advance planning for this purpose. The 
economy of our country depends on it so, 
how can we afford to ignore it 11 , there-
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[Shri Ban war i Lai Prohit]

fore, request the Government to pay special
attention to it.

Another im portant point that I want 
to  make is that if a well is dug in some-
body’s field and he is prohibited from using 
its water then what would be his feeling. 
Today huge quantity of oil and gas is 
being exploited from Bombay High in 
Maharashtra. In such a situation will it be 
justified not to  set up a fertilizer petro- 
complex in Vidarbha which is a backward 
area of M aharashtra ? This m atter needs 
reconsideration. I had a talk with the 
officials of O. N. G. C.

13.52 hrs.

[MR DEPUTY SPEAKER in the Chair]

They told me that they did not have 
any objection to that. W hat are we doing 
now-a-days ? We do things under political 
pressure, which is not proper. When there 
is the genuine demand of Vidarbha, we 
should consider that. If we set up a ferti-
lizer unit in the backward area of Vidarbha, 
it will benefit the farmers of Chhattisgarh, 
Mahakaushal and Vidarbha. Hon. 
M inister should pay special attention to it.

There is acute shortage of gas. Take 
for example the Nagpur city where about 
one lakh gas connections have been given 
but still 40 thousand applicants are in the 
queue. They all belong to the middle class 
and they have not been given gas connec-
tions. So, you should see how the maximum 
number of people can be given gas connec-
tions. I asked the hon. Minister about it 
and I was told that there was shortage of 
bottling plants. Then, why do you not 
instal bottling plants on war footing ? You 
do have gas which has to be burnt but 
cannot reach the people. AM this is due to 
the defective planning. You should instal 
more and more bottling plants on war 
footing and meet the requirements of fuel 
of the lower and medium class people.

Just now the hon. Member who spoke 
before me referred to kerosene. You will 
have to  remove the evil o f mixing kerosene 
with diesel. Government cannot remain a 
helpless spectator in this matter. You also 
must be seeing to what a large extent

kerosene is being mixed with diesel It 
spoils the engine. Government recieves 
complaints about it but they do not take 
any steps. It also needs serious considera« 
tion by the Government. You may mix 
colour or adopt any technology or fix the 
prices in such a manner, but it should be 
ensured that kerosene is not mixed with 
diesel. The kerosene is not availabe in the 
villages, although you supply it in huge 
quantities. There is the public distribution 
system for it but even then quarrels take 
place. It is sold in black market. When 
the hawker is caught, he stops selling 
kerosene. The poor people do not get 
kerosene a t fair price throughout the 
country. Therefore, you will have to take 
steps in this regard.

O. N. G. C. has made tremendous 
progress. Previously 30 or 35 rigs were In 
operation and now 60 rigs are in operation 
and we think that by 1990 our country will 
achieve self-sufficiency, but to achieve that 
target you will have to work skilfully. You 
should provide the required infrastructures 
for that, so that no hindrance is caused in 
this work in future. Your planning is to 
operate 200 rigs at Bombay High by 1990. 
For this purpose, you should tap all the 
resources. If you look at the Bay of Bengal 
you will find that oil reserves arc available 
there also in abundance. Like Bombay 
High, you will get oil in the Bay of Bengal 
also. You should look to that source also. 
As per our experience, oil can definitely be 
found at those placse where hot water 
springs are found. Vidarbha has Chikaldara 
hill station. There also you find such hot 
water springs. Likewise there are hot water 
springs at Akola also. If you try there, you 
can find sufficient oil.

With these words I conclude. I hope 
that you will give special attention to the 
suggestions given by me.

MR. V1JAY KUMAR YADAV 
(Nalanda) : Mr. Deputy Speaker, Sir, it is 
a m atter of great surprise that during the 
last session of Lok Sabha, the Government 
had announced a new economic policy in 
which it was stated that they would try to 
rcduce the burden of taxes on the common 
man, but hardly a few months had elapsed 
that the Government hiked the prices of 
the petroleum products and thus violated 
their own declared policy. Earlier, whenever

*
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there was a hike in the prices of oil and 
diesel, the Government used to rake the 
plea that the prices were rising ih the^KKcr- 
national market. That was how they u^cJ 
to justify the price-hike. Jhey.us^fl to say 
that it was a compulsion 'for thsiri. But 
at present, the price of these commodities 
are declining in the intcrnat?qnal mar-
ket.

The''prices of bit, diesel, kerosene and 
gas have'been raiied1 steeply. 'All our hon. 
Members have* opposed ' this price-hHce. 
Some people, even e x p o se d  • the, fear that 
the Opposition would take ad v ^ tag e  o f it.
I would like to tell you that the opposition 
parties had given a call for * Bharat-Bandh 
earlier, but this time it,.w as a historical 
BharaL-Bandh., . There is. no doubt that the 
opposition pat ties got .credit for it, but it 
is also a fact that this .-tirne they t 0id ■ not 
h av eJo  make much effoft^ as they had been 
making previously. is time,the people 
themselves rose againsj (the polj^y of othe 
Government. This shows that,.the prjee- 
hike by the Government, specially^in respect 
o f ; those items whicjb are o£,use for the 
common people, be thry. farm ^s or labou-
rers, has ao adverse effect on- tlje people of 

.In d ia .

15.58 hrs.
TMR. SPEAKER in the Chair]

The .people have strojigty oppqsed the 
(Government for this hike, ,apd they, have 
lrisen against this step. I take it ^sn  chal- 7 
lenge and the Government should al$p, take 
it in the same spirit, .otherwise the people 
will rise to oppose it,);with greater vigour 
in the coming days, and wljpt. the pepple 
would suffer, we shall have to support 
them;

[English] ,
MR. SPEAKER ; ,  Are yqy  Jo continue 

still ?

[TjanSiatton]

" ...Pave you fioi^ejti your,^peech or,pot ?

SHRI VIJAY KUMAR YADAV The * 
bell has been rung, so I have resumed 
my seat. So 'far I have only given introduo 
ti6n /'>

[English]
* . MR. ..SPEAKER^ Yo u  can conntinue 

tomorrow-,

16*01 hr;.
DISCUSSION RE : ESCAPE OF
PRISONERS FROM TIHAR JAIL 

ON 16TH MARCH, 1986

[English]

MR SPEAKER : Now we shall take up 
discussson un Jer, Rule 193. Prof. Madhu 
Dandavate to initiate the discussion.■

PROF. MADHU ' DANDAVATE 
(Rajapur) : Mr. Speaker Sir, on 17th March 
I sought, your consent to move an adjourn-

ment,motion oi*. the question, o.f escape of six 
prisoners including Charles Sobhraj from 
Tihar Jail. It was not just a frivolous move, 
to move the adjournment motion* But I felt 
that the entire security arrangement and the 
entire jail administration in Tihar Jail had 
collapsed and it is a major failure oo the 
part of the Government.

\  also pointed out tp you Sir, that* my 
valued colleague late barrister Nath Pai, who 
incidentally got elected frOiri the same consti-
tuency which I re*present/0Y1 19th November 
1983'1 had sought the permission of the 
Speaker to move an adjournment motion on 
the failure of'the Government to prevent the 
escape of Daniel W alcott who was a known 
smuggler. The adjournment motion was 
admitted. The beauty of that adjournment 
motion was that none from the Treasury 
Benches objected to the adjournment 
motion being admitted. (Interruptions) As 
a result of that, there was a thorough dis-

cu ss io n  on the adjournment motion.

MR SPEAfctR : I am going to have 
a much mor^ thorough discussion now Sir, 
Because you will have much more facts at 
youij co*nmand.

PROF. MADHU DANDAVATE: I was just 
on the point.,f/ The entire House is grateful 
to you Sir, though you did not feel that the 
adjournment motion could be admitted, you 
directed the Minister to make a statement 
at 2 o'clock. When I gave the notice foi 
a discussion on that, you immediately 
admitted the motion only the next day ; 
but it was my failure to remain present 
yesterday because of Patna Kranti March.
I iiiid to go there. (Interruptions) Don’t be 
so rtilich panicky when we utter the name 
revolution. If  by the utterance of the name 
revolution you become so much panicky, 
what will happen if the revolution takes 
place !


